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In O.h.. o. 	 • 

e pplicflt$) • 
	 . . 

ne. RespondEnt(S) . . 	 • 	• . • . • * . • . . . . • . 

for the h11ca • nt 
.¼d.4 	. 	. 	. .A 	 .. 

 \ 

or tLh4a Raliway/OG 

/ 	.15.6.04 
	Preserit The Hon'ble Mrs.Bharati Roy, 

Judicial Member and Mr.K.V.Pr1af, 

miniStrative Member. 
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• 	

Heard learned counsel for the 

parties. 

1 0 	 The learned counsel for the CI  

:.................. ...

Respondents seeks adjoureflt on the 

• 	
ground that the effected parties are not 

Dy. 	
made as a party in this o.A. The learned 

counsel for the applicants prays for 

L-- 	

tirne to implead the effected persoflpas 

necessary party. 

Application is admitted. Issue 

tiCe cmnhe Respondents. Returnable 

y. four weeks. 

- •,• •

Te learned counsel for the 

applicant prays for an jnterim order, ( 

/ 

, 	
\

)tt Aiiy promotion of the applicant 

Ito the post of Driver will be subject 
to the outcome of the 0.. 

• 	

List on 22,7,04 for orders. 
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4/ 	 o.A4141/2004 

22.7 .2004 present: The FIon'ble Shri K.U.Sachi-
A 	 danandar.. Member (J). 

The Hon'ble Shri X.V.prah- 
/1 	 ladan, Member (A). 

When the matter came up for hear-. 

ing, Mr.S.Huda, learned counsel for 

the applicant, submitted that he has 

filed an M.P. impleading 8 persons 

who are likely to be adversely affec-
ted in case the O.A. is allowed • The 

said M.P. is not on file. Registry 

is directed to register the M.P. and 

place before the Coutt by the next 
rr/ 

post the matter on 1:.8.2004. 

Member (A) 	 Member (j) 

/-AC, . 

,45 	CLQr (  5-t - 2 

bb 

.1 1 
16.8.2004 	The application Is aitted, 

o 	w " 	
List on 21.9.2004 alongiith M.P. 

65/2004. 

(2L{h c41 

•1 

' 2;.94. 

L 

pLLe—. 
Member (A) 

Present: Non'bje Mr.Justjce R.K. 
JBatta, ViCe-.Chajan. / 

J}ion'bje Mr.K.v.prajadafl Admini.. 
strative Mnber. 

Meard learned counsel, for 
the partjes 

The learned Counsel for the 
app13 ;

~'requlred 'to

jtesthat the only issue 
i whc} i  	be decided in 

this applIcation is the claim of 
the applicant for promotion with 
effect from 28,6,02 even though 
Subsequertjy he was prQnoted with 
effect from 1.112002 0  The app1fcan,5 
contention is that the Respondent 

con 
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21.9.04. 	Present: Hon'ble Mr.Justice R.K.Batta 

ViceChajrman. 

Hon'ble Mr.K.v.Prahladan, I4dministrative 

I Member. 

None is present for the applicant. 
The order has been passed in Misc.Petitjo 

(L No.65 of 2004 allowing the same a the 

necessary amendment to be carried out 
by the applicant within 15 days afteri-L 

(L-  notices wè issued to the newlytn.. 

dents for filing written statement. The 
learned counsel ppeaing on behalf of 

Respondent Nos 1 to 5 seeks adjournment 

for filing written statement. Adjourn- 
- 	rnent is granted. Stand over to 29th 

	

1 	November, 2004s  

• 	 Lç) 	 I 	 - 
WenBer 	 Vi Ce— Chairman 

	

29.11.2004 	 cn the prayer made by Mr.S.Sarrnas 

learned counsel for the Railways, four 

weeks time is granted to the respondent 

to file written statement. 

Li8t on 31.12.2004 for gorders. 

OIA 

j4#c'( 12 	 Member 
IV  

	

24. 1,2005 	 ervicoroport on Respondents No. 

11 and 13, is at3 i. Learned counsel 

fr 	 for the respondents states that written 

	

/ 	
6 

statement has been filed. A cor of the 

	

,4. 	 same be handed over to learned counsel 

ror the applicant. 

List on 24.2.2005 for orders. 

2w)3 	
ffV 	 Q 	 'er(A) 

mb 
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2 23.69 2005 	List on 28.7.2005.  

AO/12 

Vjcen.Chairrttan 

mb 

	

28.7.05. 	 Post the matter on 29.O5 for 

i hearing. 

Sk 

ViceChairmafl 
Mem 

oc 	mt 	 -. 
,1 

I 

29-7-05 	 At the request of the counsel for 

I the parties the case is adjourned to 

5.8.2005 for hearing. 

IX 

I 
I Member 	 Vice-Chairman 

pg -  

	

1 5 . 8 . 05 . 	 Mr.S.Huda learned counsel for 

the applicant seeks for time to file 

I to file rejoinder. Post the matter 

on 70.05 for filing rejoinder. 

uuA 
- 	-.. 	 ice-Chairman 

	

7.9.2005 	 Post, before the next Division 

Bench. 

•-o 

Vice-Chairman 

mb 

	

b 	
k-t 

1 06.10.2005 1 	Counsel for the applicant is 

	

jLPV 	 knot present. Mr. S. Sarma, learned 

Icounsel for the respondents submits 

t
Ltrder

hat this matter is covered by an 

 dated 9.5.2005 	ssed in O.A. 

*J\ 	
Nc. 150/2004. Post on 16.11.2005 as 

as canCe. 

114.7 	
Menber 	 Vjce-Chajrraan 
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16.1.05. 	Post the matter before the next 

available Division }3ench. 

- - 	
Vice- haian 

im o tk 

	

5.1.06 	Miss U.Das, learned counsel on behalf 04 Mo 	 of r S.Sarma seeks for a short adjournmen 

	

L€e'( 	 Post before the next available Division 
Bench. 

I1 	CJ/ 

Member 	 Vice...chajrman 

k4'v1 	
pg 

ti 	L24 	 09.082006 	Learned counsel for the applicant is  

absent. Pt after two weeks 

Mnber 	 Vice-Chairmpn 

mb-' 

27.2.200:7 	Present: Hon'ble Shrj K.V. 
Sachidanaridan, Vice-Chairman 

• • 	 kH6nIble Smt Chitra Chopra, 
Aministratjve Member. 

When the mtt'r came up for 

hearing 1 	Mr 	S. 	Sarma, 	learned 
counsel 	for 	the 	respondents 

-  submitted that identical matters 

have already been disposed of. 

However, the matter will be taken up 

tomorrdw; 28.2.2007 in presence of 

the learned counsel for the 

applicants. 

Lst it tomorrow, 28.2.07. The 

matter will be placed on the top of 

the list. 

Member(A) 	 Vice-Chairman 
rikm 

I 



81- 

O.A. 141/2004 

o.A i4 ~/Oq 

I 

24.02.2005 Present : The Hon'bl Mr. X.V. 
Nt's of the Registry 

MrLtt.en statement has been 

List on 4.4.2005 for heariwj. 

Meanw)iileo the applicant may file 

r rejoindz. if any. 

) 
Mnber (A) 

L 	•mFH 	 : 

4.4.15. 	 Post• the.matter for herlig an 
: 	

-'05 ,i 

fr% 	 S 

4&cUv- 	 04.052005 	Learned counsel for the applicant 

'and learned counsel for the respond-

exits are present. Counsel for the 

applicant submits that the applicant 

is required to three weeks time for 

	

- -- 

--• 	

filing reply. Post on 24.5.2005. 

• 	L Member 	 ce Chairman 

__ 	0 	1• 

24.592005 	List on 10.6.2005 for hearing. 

Member 

nib  

1. 10.6.2005 	No Division Rencb Post on 23.6.0 

for hearing. 	 - 

S 	 0 
Vice-Chairman 

nib 

H ,LLfl 	e2 
- 	 1 

Me LL 	H 
r. 	3: 

/ 

I 
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Tia :d: 	±JL :! 	T0 ±r! 
28.2.2007 Preseit: The 	 KV.Sachicianandan  

Vice-Chajrivan. 

The Hon'ble Mrs. Chitra Chopra 
Administrative Member 

The issue involves is of promotion of 

Passçnger Drivers. According to the 

Applicants, 53 Goods Driver have been 
empcne1led for promotion to the post of 

' q 
Passenger Drivers and subsequently released 

for posting in flagrant violation of the norms 

and procedures of the Railway Board circular 

and OM(P) 's circular. 

When the matter caine up for hearing 

•  today none appeared for the Applicant. 

Mr.8'.Sarma, learned counsel was present for 

the 1Respondents. The matter has been 

spedficaily posted for Division Bench. This 

matter is one of the oldest pending case 

•  : pertii±ihg to- 20,04 and since the Applicant 

side is not present re-- presume that the 

Appficant side is not interested to pursue the 

case, 

I  Therefore, the O.A.is disn2issed with 

• 	 no otder as to costs. 

te 
• Membéi{ 	 ,• Vice-Chainnan 

/bb/ I 
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THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH 

ATGUWAHATI 

	

O.A. No. Iii 	/2004 

Shri V. Penthaya 	 - 	Applicant 

-Vs- 

Union of India & Ors., 	 - 	Respondents, 

Represented by the Secy. to the Govt. of India, 

Railway Department. 

SYNOPSIS 

Petition 	 - 	 Pages 1 to 11 

Verification 	 - 	 Page 12 

Annexure I 	 - 	 Pages 13 to 27 

Gradation List 

Annexure 2 	 - 	 Pages 28 

Notification 

Annexure-2-A 	 - 	 Pages-29 

Syllabus 

Annexure-3 	 - 	 Pages 30 

Railway Board's letter 

Annexure-3A 	 - 	 Pages 31 

Vacancy in Promotional Grades 

Annexyre —4 	 - 	 Pages 32-33 

Railway Board's letter 

Annexure —4 A 	 - 	 Pages 34-35 

Advance correction Slip 

Annexure-5 	 - 	 Pages 

Selection Results declared 
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Annexure —6 	 - 	 Pages 

Petitioner's representation 

Annexure - 7 	 - 	 Pages 

Railway Board's Order as Passenger Driver 

• 	 p .  

Relating to an appeal for review of impugned 

seleit list dated\- 14 and office ceder dated 10-5-

2003 (Annexure - 7) whereby the juniormost candidates 

were selected for promotion without following any 

rule/procedure, ignoring the case of the petitioner who are 

seniormost and further cancelled the office order dated 

I0-5-2003 (Apne)(ur 7). 

Fileby- 

ii 	 (A. Hai) 

Advocate 

II 	
I 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ::: GUWAHATI BENCH 

GUWAHATI 

ORIGINAL APPLICATION No. 	I of 2004. 

In the matter of :- 

• 	 An application under Section 19 of the Central 

Administrative Tribunal Act, 1985. 

- And- 

In the matter of 

Shri V. Penthaya, 

S/o Late V. Allupoo, 

Resident of New Bongaigaon, 

Hospital Colony, Rly. Q. No. 323113, 

P.O. New Bongaigaon, 

P.S. Bongaigaon, 

District :- Bongaigaon (Assam). 

- 	Applicant. 

-Versus-

1. Union of India 

•1 	 . 	Represented by the Secretary 

to the Government of India 

H 
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Driver,SLNo.9 	in 	the 	Select' Li. 

C/o.SSEILOCOINBO, 

P.O.New Bongo gaon, District Bongagaon,. 

Piri-78338l. 

f Shri Swapan Kuinar Guh, working as 

,SSenCT DZF. .311 NO. 1 C' in the Select Ls 

C/o.SSEJLOCO/NBO, 

P.O.New Bongaigaon, District Bongthgaon, 

Pin- 783381. 

8 / Shri Rajani Roy,working as Passenger 

Driver. 	S1.No.39 in the Select List, 

C/o.SSE/LOCOINSO,P.O.NeW Bongaigaon, 

District Bongaigaon, 

Pin.- 783381. 

Shii Parameswar Rave 5  working as Passenger 

Driver, 

SLNo.23 in the select list, 

C/O. SSE/LOCO/RPAN, P.O. Rangapara, 

District Sonilpur. 

j 	ShrlBhupeu Doiman, working as Passenger 

Driver, 

S.L.No.17, 

C/O. SSBJLOCO/RPAN, P.O. Rangapara, 

Distnct 'onitpur.  

J 	Shri Susanta Das, working as PRC (Power 

Controller) 

SI No.51, 

C/O. SSE/LOCO/NB, P.O. New Bongaigaon. 

District Bongaigaon 

121. Shri Rajib Al ,  working as Passenger Driver, 

SLno.37, 

C/O, SSE/LOCO/NB, P.O. New Bongaigaon, 

District Bongwgaofl 

I ' . ShII .Ralunan, woiking as PRE/RNY S' 

dO. SSE/LOCO/NB, P.O. New Bongaigaon, 

District Bongaigacvn. 
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Railway board, 

New Delhi - 110 001 

2. The General Manager 

N.F. Railway, Maligaon, 

Guwahati — Il. 

3 Divisional Railway Manager (P) 

N.F. Railway, Rangia. 

Senior Divisional Mechanical Engineer 

N.F. Railway, Alipurduar. 

Senior Divisional Mechanical Engineer 

N.F. Railway, Rangia. 

- 	Respondents. 

DETAILS OF THE CASE/APPLICATION 

I. Particulars of the Orders etc against which the application is made :- 

The application is directed against the Memorandum of Selection for 

Promotion to the Posts of Passenger Drivers dated 21-4-2004 and the other 

Promotion and Posting as Passenger drivers in scale Rs. 5500 - 9000/- dated 18-

5-2004 issued by the Divisional Personal Officer, N.F. Railway, Rangia and 

Divisional Railway Manager (P), N.F. Railway Rangia, respectively whereby 

53(fifty-three) goods Driver have been empanelled for Promotion to the Posts of 

Passenger drivers and subsequently released the Promotion and Posting orders 

as aforesaid by the respondent in flagrant violation of the norms and Procedures 

of the Railway Board's circular and GM (P)'s circular. 
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I 
II. Jurisdiction 

H 	 The applicant declares that the subject matter of the issue against which 

he wants redressal is within the jurisdiction of the Tribunal for judicious 

adjudication of the grievances of the applicant. 

Ill. Limitation :- 

The applicant further declares that the application is within the period of 

limitation prescribed under Section 21 of the Administrative Tribunal Act, 1985. 

IV. Facts.of the Case 

That the applicant begs to state that he is the goods Driver in scale of Rs. 

5000 - 8000/- eligible to appear in the selection test for the Post, of Passenger 

Driver in scale of Rs. 5500 - 9000/-. 

• 	 A Photostat copy of the list of staff who are eligible to appear in the 

selection test for the Post of Passenger Driver in scale Rs. 5500 - 

9000/- is annexed as ANNEXURE - I to this application. 

That the applicant begs to state that by Notification dated 19-9-2003, 

the respondent No. 3 i.e. the Divisional Manager (P) N.F. Railway, decided to 

hold a selection test for Promotion to the Posts of Passenger Drivers. In the said 

Notification it has been explicitly stated that the syllabus for the selection of 

candidate for the Posts of Passengers Drivers would be simple English/Hindi for 

literacy, it is further clarified that the selection for the Post of Passenger Driver in 
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scale Rs. 5500 - 9000/- will be held for filing-up 62 vacancies. The selection 

would be held within a short notice and the selection would consist of written test 

only and no viva-voce will be held. The selection will be held as per 3x formula 

and in order of seniority of Sr. Goods Drivers in scale Rs. 5500 - 9000/- and 

Good Driver in scale Rs. 5000 - 8000/-. In the process it is further instructed 

Divisional Mechanical Engineer. N.F. Railway, Rangia to arrange pre-promotional 

training for SC & ST candidates. 62 senior most employees as per the communal 

break-up to be sent for promotional course. 

A Photostat copy of the same are annexed to this application as 

ANN EXURE 2 & 2(A) to this application. 

	

• (3) 	That the applicant appeared in the selection test as scheduled and faired 

well but in the impugned Memorandum of selection dated 21-4-2004, the name of 

the applicant has been dropped though he is comparatively senior driver in the 

rank and file having completed 3 years of services as Goods Driver and he is 

entitled to get promotion to the higher selection post, i.e. to the post of Passenger 

Driver. But those, who have not completed at least one year of service as a 

Goods Driver, have been given free hand to write the script in any language in 

departure of syllabus for the selection of Passenger Driver and those set of 

Goods Driver have found place to be empanelled for promotion to the Posts of 

Passenger Driver. 

	

(4) 	That beside the above, there has been serious illegalities and infirmities in 

the process of 3x formula as has been envisaged. The selection notification had 

been published showing break-up vacancies comprising 186 persons as under 3x 

Formula against 62 vacancies. But in fact the list shown was not correct so far so 

1 



5 

that many of them have either been retired, promoted or redesignated and as 

such there has not been the reflection of the correct figure of persons as per 

norms envisaged under 3x Formula. There has been interpolation of the names of 

Junior persons namely one Shri Sanjoy Das, Driver Goods/NBQ who cannot 

come within the zone of 3x Formula and the list of 3x Formula has been bursted 

upto 190 although the same should have been fixed at 186 only. 

(5) 	That the applicant begs to state that there are another important feature of 

the Railway Board's letter No. E(NG)1/2003/PMI/35 New Delhi dt. 04-12-2003 for 

timely filling up of non-gazetted promotional posts - maintenance of Calendar for 

selections/suitability/trade tests. In the said letter it has been stated that in terms 

of instructions contained in this Ministry's letter No. E(NG)1-87/PMI/4 dt. 18-08-

1987 and letter No. E(NG)1-87/PMI/14 dt. 22-07-1988 zonal railways are required 

to draw up a calendar for conducting selections for various graded to help them 

plan various activities connected with selections and to ensure better compliance 

of Board's orders regarding holdinQ of selections at recular intervals. These 

instructions were reiterated vide this Ministry's letter No. E(NG)1/96/CR/8 dt. 9-

01-1997. Inter alia it emphasizes by the Rly. Board and accordingly reiterates that 

the extent instructions regarding drawing up of a calendar for holding selections 

should be followed scrupulously and strictly adhered to so that the vacancies in 

the promotional Qrades are timely filled up in reQular manner. The office of the 

General Manager (P), N.F. Railway, Maligaon has also endorsed the same vide 

EPS-469. 
No. E/254/0 Pt. XIV© 	Dated 06-01-2004. 

A Photostat copy of the above letters dtd 04-12-2003 and 06-01-2004 

are enclosed herewith the application as Annexures "3" and "3-A" 

respectively. 

13 

•1' 

( 
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That the applicant begs to state that despite the above mandatory provision 

of the Rly. Board's circular for timely holding of selection, the concerned Railway 

authority did not hold selection as per norms. After the last selection was held in 

the year 2001 and the present one has been held as per Notification dated 19-09-

2003 although the selection should be held every year when there existed post. 

For non holding of selections every year, there has been accumulation of Juniors 

in the process of selection and the deprivation has been caused to the seniors. 

That the applicant begs to state that there are another important features 

inter alia laid down vide Railway Board's letter No. E(NG)1/2000/PMI/41 dated 7- 

!1  

8- 2003 as to procedure for holding selections for promotion to Posts classified as 

'Selection'. In Advance Correction Slip No - 150 at Page 2 in (C) (Ill) para it has 

been signified that for selection Post of this category candidate must obtain a 

minimum of 60% marks in professional ability and 60% marks of the aggregate for 

being placed on the panel and in such doing (C) (I) says that in the written test 

held as part of the selection for promotion to the highest grade selection post in a 

category, objective type Questions should be set for about 50% of the total marks 

for the written test. 

The Photostat copies of the above vide Rly. Board's letter dated 7-8-

2003 and the advance correction slip No. 150 are annexed herewith 

as Annexures "4" and "4(A)" to this application. 

That the applicant begs to state that as per notification for holding selection, 

for the post of passenger driver in scale of Rs. 5500 - 9000/-, he appeared in the 

selection which was written only and found that although the syllabus vide 



annexure 2 and 2(A) was specific in the matter of holding selection for filling up 62 

vacancies under 3x formula vide Annexure 2 and syllabus for selection for 

passenger driver to be maintained by way of written examination which medium of 

answers to be fixed in simple English/Hindi for literacy vide Annexure 2(A), it was 

not maintained so far so that the candidates were allowed to write by any 

language as literacy which was illegal as per norms mentioned in the syllabus 

mentioned in Annexures 2(A). Besides this it was also found that the 3 x formula 

against 62 vacancies was not also maintained and it has exceeded upto 190 

persons, as has been mentioned in the foregoing paragraphs. 

That the applicant begs to state that vide Annexure (4) and 4(A) it was 

emphatic to put objective type questions of the 50% of the total marks for the 

written test where there has been flagrant departure from the Railway Board 

Circular vide Annexure 4 and 4(A). 

That the applicant begs to state that in the foregoing paragraphs vide 

Annexure 3 and 3(A), it has also been stated that the Railway Board made it a 

point that selection should be held every year and there should be calendar for 

timely filling up posts. The Respondent Railway Authority has violated all the 

norms for selection of non-gazetted posts and forced the candidates to appear in 

the selection of Rs.5500-9000/-. Had there been selection every year these could 

have been avoided where unwarranted junior persons have been called for on 

this present notification vide Annexure 2. After the written examination the 

applicant and other candidates raised all these issues before the competent 

authority for imparting justice in the matter of infirmities that has cropped up in the 

matter of selection process initiated by the Respondents. The Respondents 

consoled the applicant and other candidates verbally that their matters would get 
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active consideration and the irregularities which has been pointed out will never 

be a bar in getting the selection post. But to their utter surprise the selection 

results had been declared vide Memorandum dated 21-4-2004 (Annexure - 5) by 

the Respondents, ignoring all the infirmities pointed out by the applicant. 

A Copy of the same is annexed herewith as Annexure - 5 to this 

application. 

That the applicant begs to state that he being disappointed on the attitude 

projected by the Respondents he preferred a representation to D.R.M.(P), 
I 

Rangia, N.F. Railway on 24-4-2004 stating inter alia that selection was not held 

timely, 50% objective type questions were not given violating the 3x formula and 

therefore the selection should be cancelled. 

A copy of the same is annexed as Annexure —6 to this applicatio,, 

That the applicant begs to state that, the administration has not taken any 

action on the representation about illegalities, rather the office order dated 18-5-

2004 has been released showing the same candidates (vide Annexure - 6) to 

have been promoted and posted as passenger driver in the scale of Rs.5500-

9000/-. 

A Photostat copy of the same is annexed as Annexure- 7 to this 

application. 

IL 

(13) 	That the applicant begs to state that this being the state of affairs, the 

administration has deliberately ignored the specific instructions of the Railway 



Board vide Annexure - 3 and 3(A) and have also violated Annexure —4 and 4(A). 

about 50% objective type questions of the total marks. Since, the Respondents 

have released the promotional and posting orders vide Annexure - 7 and since 

the matter is highly sensational so far railway safety measures are concerned, it 

requires the halt of allowing inexperienced persons fpr the post whereas the 
'C' 

applicant and many others are qualified under Z T S. 

That the applicant begs to state the candidates must secure 60% marks to 

be qualified under clear literacy in English and Hindi as mentioned in the 

syllabus. Hence, it was a mess that no candidates to their information and 

knowledge would not be able to secure 60% marks to be qualified for such posts. 

That the applicant begs to pray that the Respondents may be directed to not 

to give effect to the impugned memorandum of selection for promotion dated 21-

4-2004 (Annexure —5) dated 18-5-2004. (Annexure - 7). 

V. Reliefs Sought For on the Grounds :- 

(a) 	For that the impugned memorandum of selection for promotion of 53 

candidates to the Passengers Drivers by the Respondents authorities is bad in 

law as the aforesaid selection have not been made properly, fairly and have been 

made illegally without following any procedure required by law and as such the 

impugned Memorandum of selection for promotion dated 21-4-2004 and the office 

order for promotion and posting dated 18-5-2004 vide Annexure 6 and 7 

respectively are liable to be set aside and quashed for the ends of justice. 

(b) 	For that, if the impugned memorandum of selections are allowed to stand 
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then there will be an irreparable loss and injury to the applicants due to no fault of 

their own and as such it is a fit case where your Lordahips may be pleased to set 

aside the impugned memorandum of selections dated 21-4-2004 (Annexure -6) 

and dated 18-5-2004 (Annexure - 7) respectively. 

(C) 
	

For that, the Respondents authorities should have considered the 

appeal/representations dated 24/4/2004 (Annexure - 6). But the aforesaid 

appeal/representation has not been disposed of and is lying pendidng without 

any action which is in violation of the principle of natural justice and the procedure 

established by law and in violation of the provisions of Articles 14 and 21 of the 
0 

Constitution of India and as such the impugned memorandum of selections and 

promotional postings dated 21-4-2004 and 18-5-2004 are liable to be set aside 

and quashed for the ends of justice. 

Grounds of Exhaustion of Remedy, if any :- 

The applicant has already filed appeal/representation dated 24-4-2004 

before the authority concerned claiming cancellation of the impugned selection for 

promotion dated 21-4-2004 and thus the applicant has exhausted all the remedies 

by filing appeal/representation before the Respondent's concerned. 

Matter Not Previously Filed or Pending in any Other Courts :- 

The applicant declares that he has not filed any suit or any writ petition 

before any court nor any such suit not writ petition is pending anywhere. 

Interim Order Prayed For :- 

Pending final disposal of the Original Application, this Hon'ble Tribunal may 
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be pleased to stay the operation of the impugned Memorandum of Selection for 

Promotion dated 21-4-2004 and 18-5-2004 vide Annexure —5 and 7 respectively. 

Relief Soucht For 

It is therefore prayed that your Lordships may be pleased to admit this 

application, call for the records of the case along with the written scripts of the 

candidates, issue notice to the Respondents to show cause as to why a direction 

should not be issued to them, directing them to dispose the 

appeal/representation dated 24/4/2004 (Annexure - 6) and further prayed that the 

applicant's case for promotion to the post of Passenger Driver be reviewed by 

cancelling the impugned memorandum of selections dated :21-4-2004 (Annexure 

- 5) and dated 18-5-04 (Annexure - 7) and thereby directing the Respondents to 

promote the applicant on the basis of his seniority as he has completed more than 

3 (three) years of service as Goods Driver for the ends of justice. 

Particulars of the I.P.O. : - 

l.P.O.No. 	3 9Z7 

Date 
 

Payable at - 

Xl. List of Documents :- 

As stated in the Index. 
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VERIFICATION 

I, Shri V. Panthaya, Son of Late V. Allupoo, resident of New Bongaigaon 

Hospital Colony, Railway Quarters No.323/13, P.S. - New Bongaigaon, District - 

Bongaigaon, aged about 53 years, by profession as stated hereinabove, do hereby 

verify that the statements made in this application are true to my personal knowledge 

and belief & I have not suppressed any material fact. - 

I sign this Verification on this, the t th day of June, 2004 at Guwahati. 

V. 	ryk?La )  ' I 

ApIicant 
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List of Sttf who a eellgible to apj)eLr_ ln the seIecqjtJot!Je post of 

SQrjvr, 	Caster UR. 

Sn. 	 Desg. Stn. 	D08 	OQA 	DOP 

I J.Abrnèd 	5r. 	RPAN 31.1243 	01.09.3 21.10.99 

2 R.Prii Mishra 	do RPAN 01.01.44 13.11.65 	27.10.99 

3 	
i. Rafique All 	do. NBQ 	15.07..7 03.12.65 	27.10.99 

4 ,, N.Ch. Sarlar 	 do RPAN 02.08.46 16.05.65 	15.11.00 

5 ,, N. Esh 	 do RPAN 21.01.47 13.05.66 	14.01.03 

• 	6 ,, P.SenSharrna 	do NBQ 	15.04.8 02.11.88 	14.01.03 

7 .,810fSa(ar 	 do NBQ 	21.06.66 02.11.88 	14.01.03 

• 	6 "Mt,ananda Paul 	do NBQ 	05.11.46 15.05.7 1 	14.01.03 

9 ,,H.K Rapansti 	do NBQ 	01.09.44 29.11.65 	14.01.03 	 '. 

lO t'GAnga Ram MeI 	do NBQ 	28.12.48 :02.09.65 	14.01.03 

ii ,, P. . Sacar 	 do NBQ 	1 3.11.47 04.09.66 	14.04.03 

12 	Sahant 	 do NBQ 060548 250466 140103 

• 	

I> 

Drhr 	 cstesuR 

* 	 , 	 , 	 . 	.. 	
18.02.98 

1'jyt. NBQ 	07,Q1.51,,0.07;73c09. 1 l.9B 
04.06.98 	. 	. 	•. , 

14 R.Gi 	 do 	NBQ 	19.04.51 1O.07.73 	09.11.98 
• 04.06.98 

1f3 .Md.AZabbat 	. no 	NBQ 	10,07.46 2212.66 09:11.98 
10.06.98 

16 ,P.C.Kt3 	do 	RPAN 01:03.47 19.05:70 	09.11.98 

7 itDaI 	 do 	RPAN 01.06.48 19.05.70 20.02-98 

	

15.09.72 	04.05.98  

18  Md Mu ijr ' 	do 	NBQ 	01.12.48 31.07.75 	09.1.98 
20.02.98 

19 ,, B. Slswas 	 do 	RPAN 01.05.49 18.05.70 	09.11.98 	 .• 
'10.06.98 

20 D. N.Pstd 	-s 	do 	RPAF'4 07.06.49 11.05.70 	09.11.98 
04.06.98 

21 	 do 	NBQ 	08.04.47 08.11.71 	09.11.98 
10.06.98 	 c 

22 .. C.. P 	 do 	RPAN 01.12.50 08.11.71 	09.11.98 
10.06.98 

L.Hctc 	 do 	RPAN 08.0&52 08,11.71 	09.11.98 
20.02.98 

dc 	RPAN C,0.62 09.1111 	09.11.98 
24 04.05.95 

	

0,11.71 	09.11.88 

do 	RPAN 07,01.53 i..' fl 	C9.18 
(7.B9 

2 	 fl!'4 O'03  

all- 

-, ,. 	 .............,. 

H 	' 	. 



- 

.- 

	 Z--f 
Ole 

28 ,, P. K.Ch&aborty NBQ 28.04.55 01 10.77 
04.06.98 
09.11.98 
09.06.98 

29 ,, S. Debnath 	
. do NBQ 23.01.53 170684 09.11.98 

30 ,, S. Kr. Guha do NBQ 02.08.54 24.08.78 
07.08.98 
09.11.98 

31 ,, R. Borah do NBQ 0106.64 1312.89 
04.06.98 
09.11.98 

32 ,,R.Lahakar do NBQ 26.02.63 20.06.91 
18.02.98 
09.11.98 

33 , G. Das do NBQ 01.09.60 20.06.91 
04.06.98 
09.11.98 

34 ,, KR. Raibangstj do NBQ 01.01.65 13.12.89 
04.06.98 
09.11.98 
18.02.98 

35 ,, T. Nat Kata do NBQ 1.0155 20.05.91 09.11.98 
22.05.98 

36 ,. D. Chakraborty do NBQ 30.08.45 25.11.65 09.11.98 
18.02.98 

do NBQ 24.04.64 09.06.91 09.1 1.98 

38 ,, K Rn. Nag do RPAN 01.12.50 11.07.73 
27.11.98 
09.11.98 

39 	J.R. Das do NBQ 28.10.47 01.10.77 
01.08.98 
09.11.98 

40 ,.A,Kr.Shome do NBQ 15.01.55 01.16.77 
01.08.98 
09.11.98 

41 ,, P. Kr. Des do . NBQ 15.01.57 01.10.77 
04.06.98 
09.11.98 

42 , S. Debriath do NBQ 31.12.55 20.03.79 
04.06.98 
09.11.98 

43 	M.N. Roy do NEQ 04.02.47 30.12.64 
10.12.99 
17.09.99 

1.21 	05.05.99 44 , M. Sngh do , NBQ 11.03.55 28.05.75 17.09.99 

45, 	6. Kr. Dey do . .RPAN 13.02.5 1 01.07.73 
26.11.97 
13.09.99 

4 	.. 	 :. 	 ta do RPAN 09.02.52 08.11.71 
01.07.01 
17.09.99 

4" do NQ 12.05.47 17.11.65 
29.07.99 
17.09.99 

t. 

L 
' A.Ci, Roy do NE3Q 30,12.50 2 1.04.75 

07.05.99 
17.09.99 

. 

do .NBQ 10.11.58 05.09.79 
06.06.99 
17.09.95 

,J3 	
, do NBQ 19.11.51 05.05,76 

06.06.99 
17.09.95 

51 	A. Kr. Pau do NBQ 2412.46 01.02.66 
06.06.99 
17.09.99 

F3' 	' 

07.06.99 
. do M30 05.01.59 30.08.79 17.09.99 

06.06.99 
v 

do NE3Q 01.0.53 21.04.75 17.09.99 

Dr do 01.03.56 02.04.78 
27.12.99 
17.09.00 

) 

(.7  
do NBQ 21.05.57 21.03.79 

09.03.00 
17.09.99 
28.10.99 

.NQ - 15.02.53. 22,05.79 17.09.99 

. .,- 
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t 

27.10.99 

57 ,, T.Ch. Berman 	jy,-uA_ 

58 ,, R, B. Prasad do 

NBQ 	25.0960 	30,08,79, 

NBQ 	0.07.58 	13.02,80 

17,09.99 
27.12.99 
17.09.99 
29.10.99 

59 	S. Berman 

60 ,, D. Dasder 	' 

61 	DilipChakrabOrty 

do 

dQ 

do 

NBQ 	.. 	01.1i.67. 	,18.04.81 

NBQ . 	15.04.61 	0805.81$ 

NBQ 	02.01.58 	21.12.81 

17.09.99 
27.12.99 
17.09.99 
28.10.99 
17.09.99 - 
21 .07.99 / 

62 	a'}4.,.Ghosh do NBQ 18.09.55 	22.12.81 17.09.99 

63,, OP. Sen do NBQ 10.01.58 	24.12.81 
.1LU1 

17.09.99 
'4.'IL 

64 	S. Sekh do N8Q 17.12.55 	02.05.89 17.09.99 

65 	,Si<r.Debfl3tfl do NBQ 30.11.60 	31.01.80 07.02.00 
27.12.99 

66 ,, R.Kr.BasUmatarY(ST) do NBQ 19.11.57 	30.04.76 17.09.99 
09.03.00 

67 	Njendra Dalmary(ST) do NBQ 01.02.66 	30.10.89 17.09.99 
09.03.00 

66 	Nirenjan Dalmary (ST) do N80 01.03.68 	30.10.89 17.09.99 
09.12.99 

69 ,, D. Appareo 

70 ,, P. N. Girl 

do 

do 

NBQ 

' 	N8Q 

	

28.06.62 	23.03.81. 
.; 

	

25.01.63 	08.06.84 

17.09.99 
27.12.99 
17.09.99 
27.12.99 

71,, K.L. Mazumder do NBQ 16.00.59 	16.07.8$ 17.09.99 
11.04.20 

72 ,. M.Ch. Kata do . RPAN 01.01,50 	01.07.73 07.02,02 
07.02.02 

. 	do RPAN 01.01.51 	1.1071 	17.09.99 
11.04.02 

74 ,, D. Kr. Mra do NBQ 10.01.56 	22.12.81 04.01.02 
11.04.02 

PC)' Dos 	' do NBQ 01,10.61 ' 06.06.92 04.01.02 
11.04.02 

7(3.,, B.LCflo'drarY ' 	do NBQ 15.10.64 	27.10.92 04,01.02 
11.04.02 

S. Rahn'en do NBQ 01.12.65 	27.12.92 04.01.02 
11.04.02 

•3 	Marak do NBQ 1.02.68 	27.10.92 27.07.02 
11.04.02 

rty do NBQ 06,10.6 	27.10.92 17.07.02 
iJQ2 

S. C. Sarkar (SC) 	' . 	do do 1&02.62 	27.1092 Q4QL2 
JJQ1 

3t 	,CY,.i ahrna(ST) do RPAN 	31.10.60 	16.12.79 Q,4..QLQ2 
11.04.02 

2 ,,A.KE" 	' d N6Q 01.07.60 	27.08.78 04.01.02 
11.04.02 

do N30 flrah'i 	(I1 

 

06.11.64 	10.01.85 	16.10.02 
11.04.02 

,st do SPAN 	01.0363 	21.10.85 	0101.02 
11 .D4.(2 

1.. 	1:HT 1 	5f) 	' do NBQ 0412.6$ 	23.10.I 	27.11.02 

.,. 



11.04.02 
86 ,, KR. Narjary(ST) NBQ 08.01.66 24.10.85 17.10.02 

11.04.02 
87 ,j3.Bora(ST) do RPAN 01.01.59 20.08.78 01.01.02 

11.04.02 
83 	R,Ch. Dasgupta do RPAN 01.04.60 08.09.79 01.01.02 

11.04.02 
89 	P. Roy do NBQ 23.03.63 22.03.84 08.01.02 

11.04.02 
90 ,,KAi- 	. do NBQ 21.07.57 03.07.80 04.01.02 

11.04.02 
91 ,, S. Haque do NBQ 01.01.51 09.04.81 04.01.02 

11.04.02 
92 ,, S. Islam 	. do NBQ 01.09.62 31.03.84 04.01.02 

11.04.02 
93 ,, P.I. Rao (SC) do NBQ 17.04.72 20,12.90 04.01.02 

11.04.02 
94 ., H. Singh do RPAN 24.10.60 28.01.82 06.03.02 

30.12.02 
95 ,, D. Dutta do RPAN 01.0160 08.09.79 .14.01.03 

30.12.02 
96 ,, P Fr. Bhatti Ral do.., NBQ 21.03.77 18.03.99 12.01.03 	7' 

30. 12.02 
97 ,,P.Ch. Neog(ST) do NBQ 01.03.68 06.04.99 12.01.03 

30.12.02 
$8 ,, G.Hazarika (OBC) do RPAN 24.02.71 13.07.99 14.0 1.03 

30.12.02 
99 ,, M}<r $ 	(.ST) do NBQ 30.06.71 06.04,99 12.01.03 ' 

30.12.02 
100 , U. Deka d NBQ 01.10.70 '180.03912.01.O3 / 

.30.12,02 
101 	Gupta(05C) do NBQ :12.07.68 18.03.99 12.0103 " 

30.1202. 
102 	.. 	 . 	iia 	. do RPAN 05.02.73 31.03.99 14.01.03 

.30.12.02 
103,, ADas(OC) do , RPAN 25,05.71 31.03.99 14.01.03 

30.12.02 
104 ,,A 0ora(C) do RPAN 21.01.69 07.04.99 .14.01.03 

30.12.02 
105 ,, S.O.. Nati . 	do, RPAN 01.02.66 13.07.99 14.01.03 

30.12.02 
106 ,, F.N. Choti"-' do RPAN 01.02.73 02.04.99 . 14.0 1.03 

30.12.02 
107 ,, N. 8r do. RPAN 03.09.71 0.04.99 14.01.03 

30.12.02 
108 , P. Kr. DuttaQEC) . ' do NBQ 01.03.70 06.04.99 12.01.03 

30.12.02 
109 ,, P. Romc'T--iO) do NBQ 03.12.72 02.04.99 12.01.03" 

30.12.02 
do NE3Q 	. 30.06.69 07.04.99 14,01.03 

03. 12.02 
111 	,,'l.Thkurti3O; do NQ 01.03.55 13.07.99 15.02.03 

30.12.02 
112 	,S.S:-;.:.'..-(ST) do 'JBO 29.12.74 02.04.99 14.01.03 

30.12.02 
-": 1f'" 

* kY 
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30,12.02 

115 ,, R.AII 	 NBQ 	27.11.72 18.05.99 	12.01.03 
30.12.02 

116  K. Chea (OBC) 	do 	NBQ 	01.01.67 20.05.99 	12.01.03 
30.12.02 

117 ,, B. Chowdhurj 	do 	NBQ 	03.01.73 18.03.99 	12,01.03 
30.12.02 

118 ,,R.Roy(ST) 	do 	NBQ 	18.05.71 02.04.99 	12.01.03 

jig 	
30.12.02 

119  P. Sharma 	 do 	NBQ 	01.03.73 07.04.99 	14.01.03 
30.12.02 

120 ,, T,Ch. Borhol (OBC) 	do 	NBQ 	26.01.69 07.04.99 	12.01.03 
30.12.02 

121 ,, P. Bora (ST) 	do 	NBQ 	28.07.71 07.04.99 	16.01.03 
30.12.02 

122 ,, B. Pd. Rave (SI) 	do 	NBQ 	29.11.68 18.03.99 	12.01.03 
3.12.02 

123 ,, P. Kalita 	 do 	NBQ 	01.01.71 18.03.99 	12.01.03 
30.12.02 

124  S. Deka 	 do 	NBQ 	01.01.69 18.05.99 	12.01.03 
30.12.02 

125 ,, F. Rahman 	 do 	NBQ 	01.03.70 18.05,99 	12.01.03 
30,12.02 

126 ,j3,Basumatary(ST) 	do 	NBQ 	01.08.69 31.03.99 	12.01.03 
30.12.02 

127 ,,G.GogOl(OBC) 	do 	NBQ 	27.08.70 18.05.99 	12.01.03 
30.12,02 

128 ,, N. Sharrna 	 du 	RPAN 17.01.73 07.04.99 	14.01.03 
30.12.02 

129 ,, P. Chakraborty 	do 	RPAN 14.05.70 18.03.99 	14.01.03 
30.12.02 

130 •, B. Holal (;c)' 	do 	NBQ 	10.04.74 18.0199 	12.01.03 
30.12.02 

131 ,,P,GogoQBC) 	do 	NBQ 	15.04.73 02.04.99 	21.01.03 
30.12.02 

122 M. Berman 	 do 	RPAN 01.0869 18.03.9 	29.03.03 
30.12.02 

133 ,R.DaS(SC) 	do 	NBQ 	12.05.75 18,03.99 	12.01.03 
30.12.02 

134 ,,A.Kr.MtsSOr9(ST) 	do . 	RPAN 01.06.70 02.04.99. 	14.01.03 
30.12.02 

135 R. Scikia (OBC) 	do 	RPAN 28.05.68 06.03.99 	14.01.03 
30.12.02 

136 ,, I. Kchary(ST) 	do 	NBQ 	01.01.68 18.05.99 	25.01.03 
30.12.02 

137 ,, M. Des (SC) 	do 	NBQ 	01.08.7 1 07.04.99 	29.03.03 
30.12.02 

138 ,, M. Rava (SI) 	do 	N8Q 	2802.73 18.05.99 	29.04.03 
30.12.02 

139  J. Salkia O6C) 	do 	(* 	02½05.11 0303.99 	12.01.03 
30.12.02 

140  M. Bore (OBC) . 	do 	'NI 	1412M7 18.05.99 	12.01.03 
30.12.02 

141 ,.T.Chetle(OBC) 	do 	N9Q 	:1i7 	0.04.99 	12.01.03 
30.12.02 

142 A. tsem 	 co 	RPAN 01.11. 	18.05.99 	14.1.0 
,,  3.12.O2 

.143 ..A.Kr..Jh i. d0 	NBQ 	31.07.68 18.03.99 	12.O 1,C ,  

I 

I 	 'fl 



, 
In ,  

3012.02  
144 M.P, Saa 	 RPAN 27.03.74 02.04,99 	14.01.03 i11 	 30.12.02 
145 S. Das (SC) 	do 	NBQ 	01.03.72 17.05.99 	12.01.03 

30.12.02 
146  K Handique (OBC) 	do 	NBQ 	03.01.69 06.04.99 	12.01.03 

30.12.02 147  J. Kflan 	 do 	NBQ 	03.02.68 18.03.99 	12.01.03 
30.12.02 148 ,, B. Gogol 	 do 	NBQ 	01.01.68 18.05.99 	25.01.03 
30.12.02 149 .. A. Chakrbor1y 	do 	NBQ 	01.01.67 08.05.89 	12.01.03' 
30.12.02 

	

150 ,, R. Bora(ST) 	do 	NBQ 	28.02.73 07.04.99 	12.01.03 
30.12.02 

	

151  L. D (SC) 	do 	NBQ 	01.01.63 06.04.99 	12.01.03 
30.12.02 

	

152 ,, P. Kalita (OBC) 	do 	NBQ 	01.05.70 18.05.99 	12.01.03 
30.12.02 

	

153 .3.Pd. Bora (ST) 	do 	NBQ 	30.01.64 18.05.99 	12.01 .03 

to bo caljod tr the soIocjo 

_iQ 

	

Name 	Desg. Stn. 	DOB 	DOA 	DOP 

	

I Sri R.R.Muchahary(ST) SRGD NBQ 	01.05.45 23.05.65 '"'23.04.95 

	

L. Konowar(ST) 	do NBQ 	01,02.66 14.08,91 	16.11.00  
do 	NBQ 	13.11.63 13.12.89 	15.11.00 

,•• 4 	Sr~nmval 	do NBQ 	01.11.63 31.01.92 	14.01.03 
16.12.98 

	

N.C?. Bcro(51) 	do 	NBQ 	30.04.58 07.04.76 	09.11.98 
14.1198 S.9,sv, trfl) 	do 	NBQ 	22.11.59 15.09.79 	09.11.98 
11.01.99 

	

8r'hma(ST) 	do 	NBQ 	31.08.53 22.04.76 	09.11.98 
16.03.99 8 .C.Lr1th:,i(ST) 	do 	PJBQ 	26.11.59 21.07.80 	09.11.98 
08.06.99 9 .. E. Br:m' (ST) 	do 	N80 	02.09.57 0105.81 	17.09.99 
09.0699 10 ,, FamtPfS1) 	do 	NQ 	0.12.57 18.04.75 	17.09.99 

11 .. B. Dmry(S; 	& 	RFW$ 21.01.8 22.04.76 	1709.9 
15.12.99 

	

Rt.'j 	0..0404 0104.75 	17.09.99 

ig 

- 	. 	-., 	.. .,,, ..... 
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I 

	

I 	Lp , 

CndIdlp,. 

Sn, 	Name 	Desg. Stn. 	DOB 	DOA 	DOP 

I M, Bakrki (SC) 	 N'3Q 	25.0858 .17.08.97 	16.11.00 

2 S. KarnRaju(SC) 	do NBQ 	01.06.54 15,11.74 	16.11.00 

3 .,Sunflch.Das(SC) 	do NBQ 	31.12.59 08.09.79 	14.01.03 

4 Gunindra Das (SC) 	do NQ 	01.09.60 20.06.91 	14.01.03 
03.10.98 

	

• 5  L. Ralak(SC) 	do 	RPAN 03.03,55 01.10.77 	09.11.98 
01.03.99 

6  S. Bania (SC) 	do 	RPAN 01.10.51 02.04.76 	09.11.98 

-

12.11.98 
7 ,,A.Ch.Roy(SC) 	do. . NBQ 	29.09.57 02.06.79 	09.11.98 

01.03.99 
8 ,,J.Ch. Oas(SC) 	do 	NBQ 	01.01.51 22.04.76 	09.11.98 

16.03.99 
9 ,.J.Prasad(SC) 	do 	NBQ 	02.05.66 18.01.85' 09.11.98 

17.0399 
10 R.Das(SC) 	do 	NBQ 	10.06.60 11.06.84 	09.11.98 

	

V 11 ,,V.Penthaya(SC) 	do 	NBQ 	19.07.51 12.01.70 	17.08.00 

	

A 	 . 	 06.06.99 
12 ,, K.Ch. Das(SC) 	do 	NBQ 	07.10.58 23.04.84 	17.09.99 

.17.07.99 
13 ,, P. Das(SC) 	do 	NBQ 	21.12.54 09.04.75 	17.09.99 

15.01.00 
14 •,'N,Barman(SC) 	do 	NBQ 	05.04.5 	16.03.85 ' 17.09.99 

18.12.99 
15 ,RPrasad(SC) 	10 	NEQ 	01.01.61 16.09.81 	17.09.99 

13.12.99 
16 ,, N.C"L Sutx-adhar(SC) 	do 	1 413Q 	.15.01.59 01.01.82 	17.09,99 

18.12.99 
17 K. 	.i(SC) 	'cio 	NBQ 	04.09.62 01.01,84 	17.9.99 

09.03.00 
18 .J.DasSC) 	da 	NBQ 	16.04.53 01.08.90 	17.09.99 

09.12.99 
19 ,,S.Ch. Oareman(SC) 	do 	NBO 	22.12.57 '16.11.79 	17.09.99 

11.04.02 

	

-. 20 ,, B.Kr.Mandai(SC) 	do 	NBQ 	16.09.61 01.01.84 	04.01.02 
11.04.02 

-' 	21.,, KP, Roy(') 	do 	NBO 	21.09.59 16.03.85 	26.07.02 

-- . 	. 	-., 	•.- 	-...: 	- 	- 	. L. --- 	 r- 	 -- -------..__-_.. 
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sRinn eniority List of Goods önver in scale o Rs. 5OUG8000/- a cfl 01-04-2003 under 

rPaItment' MecflanicBl 	
Units: NBQ,RRAN (Loco Running) 

i4 	 On RoiL 190 

Name 	De3g. Stn I 	DOE) 	DOA 	DCP TO Confd. Length of Remarks 

THE 	Offg. Y—M—D 
GRADE 

	

3 	4 	 8 	9 	 10 

25.04.9/ 

	

do 	NBQ 10.07.46 01.04.64 04.01.98 Coffid. 05-11-06 
18.02.98 

	

do 	NBC 07.0 1  51 10,07.73 09 11.98 Confd, 05-01-13 
04.06.98 

	

do 	NBC 19.04.51 10.07.73 09.11.98 Confd. 04-04--22 
04.06.98 

	

do 	NBC 10.07.45 22.12.60 09.11.98 CorEd, 04-04-22 
10.00.98 

	

Øo 	RPAN 01.03.47 19.05.70 09.11.98 ConEd. 04-04-22 

	

do 	RPAN 01.06.48 19.05.70 20.02-98 Confd. 04-04--22 
04.05.98 

	

do 	NBQ 01.12.48 16.09.72 09.I1.98 Cond. 04-04-22 
?;-7' 20.02.98 

	

do 	RPAN 01.05.49 18.05.70 09.11 98 Confd. 04-04-22 
10.06.93 

	

db 	RPAN 07.06.49 11.05.70 09.11.93 ConEd. 04--04-22 
04.0698 

	

do 	NBC 08.04.47 08 11.71 09.11.98 Cond. 04--04-22 
10.06.98 

	

do 	RPAN 01.12.50 08.11.71 09.11.98 CoriTd. 04--04-22 
10.06.98 

	

do 	RPAN 0808.52 08.11.71 09.11.98 Coma. 04-04-22 

20.02.98 

	

do 	RPAN 09.0.52 09.11.71 09.11 98 Confd. 04-04-22 
04.05.98 

	

do 	NBQ 29.08.52 09.11.71 09.11.98 Confd, 04-04--22 
10.05.98 

	

do 	RPAN .07.1.53 09.11.71 09.11.98 ConEd. 04-04--22 
16.07.89 

	

o 	RPAN 07.03.69 30.0773 .091.98 Con0. 04-04-22 
' 	'16.12.98 

NQ 30,04.58 07.04,76 09 11.98 Confd, 04.-04--22 
04.0698 

	

do 	NBQ 28.04.55 01.10.77 09.11.98 Corifd, 04-04-22 
09.06.98 

	

10 	NBC 2301.53 17.06.84 09.1198 Confd. 	--04-22 

07.08.98 

	

o 	NQ 02.08.54 24.0878 09.11.98 CorEd. 04-04-22 

	

04.06.98 	 Posted as LI at TS 

do 	N130 01.0.64 13.1239 09 11 . 98 ConEd, 04-04-22 Dvn. 
18.02.98 

do '  NBa 202.&a 20.06 91 09.11.98 ConEd. 04-04-22
04,06-98 

do 	NEC 01.0 	,0691 09.11.98 Corlld, 04-04-22 
Contd. To Page - 2 

'' 

2 

R. Pd. 3hacma 

2 S.Gh 8arkar 

3R.Gri 

4 Md. A Zabbar 

5 P,C. Kailta 
'6 

4 	
Md Mutakifl 

B. Biswas 

9 D. N.Prasad 

10 S.K'. Das 

Ii  Cl P.rndey 

12 ., D. Hool 

P. DoKa 

14 	J. M. AU-I 

fIns 

id 

17 N.C. 	1) 

P. tf r.Ch2?r-,jLxJ,ty 

S. Dthiiatt 

20 ,, S K:. C,uhs 

- 

22 fl Lahakar 

23 0, Da 

ft 

.,• 	.,,.. 	 .4... 



- - 	3ontd.frorn Pgo.. I 	 F'ugc-2 
1 	 2 	 3 ' 	4 	5 	6 	Z 	8 	9 	 10 

OtOG 03 
K.R. Rajbangshl 	do 	N3Q 01.01.65 	13.1281) 00.11 1-5 Conrd. 04-04--22 

130293 25 T. Nath Kalim 	do 	N)30 	1.0155 2000 9 1  09.11 08 Confd. 04--04-22 

26  C. KDuta (SI) 	do 	'NQ 01.03.62 24 	
11.05.03

.06.91 09.11.93 Confd. 04-04-22 
22.5.90 27 . D. Chakrnborty 	do 	NBO 30.03.45 25.11.65 89.11.93 Confd. 04-04-22 
18.02.98 28 ,, N.L.Chov:,nr, 	do 	NBQ 24.01,54 09.05 91 00 11.30 Cond. 04-04-22 

29 ., K. Rn, Na 	 do 	RAN 01.12.50 11.0773 
27.11. 98
09.11.98 Confd. 04-04-22 
01.08.93 

30 JR. Das 	 do 	NOQ 28.10.47 01.1077 09.11.98 Contd. 04-04-22 

31 r. L. Rajak(SC) . 	do 	RPAN 03.03.55 	
03.10.93 

01.10.77 09.11.93 Confd, 04-04-22 
01.08.98 32 AKr. Shorne 	do 	NBQ 15.01.55 0 1.10.77 09.11.08 Confd. 04-04-22 

33 P. Kr: 	
04.06.93 

	

Das 	, ' 	do 	NBQ 15.01.57 01.10.77 09.11.98 Confd, 04-04-22 
04.06.98 34 S. Debnath 	 do 	NOQ 31.12,55 20.03.79 09.11.93 Confd. 04-04-22 
14.1198 

35  S.BasurnataryST) 	do 	NBQ 	2.11.59 15.09.79 09.11.98 Confd. 04-04-22 
01. 03. 99 36, S. Baffla(SC) 	do 	RPAN 01.10.51 02.04.76 0311.98 Confd. 04-04-2, 
12. 11.98 

Oh. Foy (SC) 	do 	N6c' 7 	q 7 0 fl.7P 1)9 11 92. Cfd. 0 4-4  

01.03.99 
33 J.Ch. Das(SC 	do 	NBQ 01.01.51 22.04.76 09.11,93 Confd. 04-04-22 

11.01.99 
39 , 4 Brahrna(ST) 	do 	NBQ 31.08.58 22.04.76 09.11.93 Confd. 04-04-22 

160399 
'10 , .J, riad (SC) 	do 	NBQ 02.05.65 13 01,35 09 11 8 Confd, 04-04-22 

1 50399 
41 ,, 

 
C.L. Brahrna (SI) 	do 	NBQ 26.11.59 21.07.30 09.11.98 Confd. 04-04-22 

47.03.99 
42 ft Das(SC) 	 do 	NBQ 10.06,60 T1:oo4 09.11.93 Cc'ntd. 04--04--22 

10,12,99 
43 M.r Roy 	 do 	NBQ 04.2.47 30.12.64 1.09.99 Confd. 03-06--14 

05.05.S9 
t4 M. Sin0 	 do 	NBQ 11.03,55 28.05.75 17.09.99 Con?d. 03-06-14 

26.11.97 
45  S. Kr. D. 	 do 	RPAN 13.02.51 01.7.73 	13.09.99 Confd. 03-06-14 

01.07.01 
413 ., B. Kr, 1u 	 do 	RPAN 09 02 52 08.11 71 170999 Confd, 03-00-14 

2 07.99 
47 Sew(op"3 	 CIO 	NQ 12.0547 17,11.65 17 69.99 Confd. 03-00-14 - 	

. 07.05.99 
A Oh, Roy ' 	do 	NDQ 00 12.50 21 04.75 17.09,99 Confd, 03-06-14 

49 ., V. Pentflaya (S(;) 	bo 	NQ 19.37.51 12.01.70 17.08.00 Con!d, 02-07-14 

Contd. to Page - 3. 
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From page -2. 

1.. 	2 3 4 5 6 8 9 	 10 

M Ma d do NBC 10 ii 33 (0 0 	79 J Co fd 03-06 	1 

SI 	2. 000dhury do NBC 19.111 0005.76 17.09.05 Confd. 03-06-14 
C3.L6( 

52 ,, A 	Kr. Paul do NBC 24.12.45 01.02.66 17.09 03 Conid, 03-06-14 
33 05 

33 ,, S. Brhma (SI) do NBC 02.09.57 01.05.81 17 09 93 ConfrJ. 03-06-14 
39 043 30' 

54 	R.Bumatary(ST) do NBC 09.12.57 1004.75 17 09.33 Confd. 03-06-14 
CS 06.99 

55 ,, K.h. Das (SC) do NBQ 07.10.58 23.04.84 17 09 99 Confd. 03-06-14 
07 06 93 

96 	EI,Kr, Sharma 	. do. NBO 05,01.59 30.08.79 17 09.99 Contd, 03-06-14 
06.06.99 

R. Das cia NBQ 01.03.53 21.04,75 17.09,99 Confd. 03-06-14 
17.07.99 

58 	P. Das(SC) do NBQ 21.12.54 09.04.75 17.09.99 ConId. 03-06-14 
- . 27.1299 

59 	A.Ch. Das do 01.03.56 02.04.78 17.09 00 Confd. 03-06-14 

60 	B. Daimary (SI) 	. do RPAN 27.0 1.58 22.04.76 17.09.99 Corifd. 03-06— 14 
09.03.00 

61K.D. Mahato do NQ 21.05.57 21.03.79 17.09.99 Confd. 03-06-14 

28.1099 
62 	R. Rhagat do NBC 15.02.58 22 05.79 17.09.39 Con!d. 03-06-14 

27.10.99 
63. ,, T.Ch. Barman do NBQ 25.09.60 30.08.79 17.09,99 Confd. 03-06-14 

271202 
64 	R. B. Prasad do NBQ 08,07.58 1302.80 17.09.99 Cond. 03-06-14 

- 29.1099 

65 	S. Berman do NBC 01.11.57 18.04.81 17.09 	9 Confd. 03-06-14 
27.12.99 

66 	0. Dastider 	. do NBC 15.04.61 08.05.81 17.09.99 Confd. 03-06-14 
28.10.99 Reverted to suntnr 

67 	Difip Chakraborty do NBQ 02.01.58 21,12.81 17,09,99 Confd. 03-06-14 on his owno roquest. 

21'0709 

68 	D.Cft Ghosh do NBQ 18 09.55 22.i1 17.09.99 Confd. 03-06-14 

69 ,,C.P $en do NBQ 10.01.58' 24.12,81 17.09.99 Confd. 03-06-14 
25.12.81 14.12,99 

70 	S. .3&kh do NBC " 17 12.55 02.05.89' . 17.09.99 Confd. 03-06-14 

71 	S h.r. Debnath do NBC 30.11.69 31.01.80 07.0' 00 Coritd, 03-01--24 
15.12.99 

72 	M.Bsumany(') do RPAN 2004.54 01.04.76 17.09.99 Co'nfd. 03-06-14 
27.12.99 

73 	F-,.KT Basumaery(ST) do NBC 19.11,57 30.04.76 17.09.99 Cond. 03-06-14 
• 09.12.99 

74 	D. Apparao do N 28.06.62 23.03.51 17,OY.99 Conrd. 03-05-14 
27,1299 

7 	P. N. 	 . 	 ' do NQ 25.01.3 08,06.84 17,09.99 Cnid. 03-05-14 
1501.00 

76 	N B a t man (SC) do NQ 05.04.59 16.03.85 17.09 99 Confd. 03-06-14 
Cond.Topage-4. 
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77 	R. Prasad (SC) do 

78 	N.Ch. Sutradhar(SC) do 

79 	K. Brarman (SC) do 

80 	Nendrn Oalrnary(ST) do 

81 	Nfranjan Dalmary (SI) do 

82 	J. Das(SC) do 

83 ,. S. Ch. Baraman (SC) do 

84 ,, KL. Mazumder do 

86 	M.Ch. Kaflta do 

86 	J.M AU do 

87 	R. Islary (SI) do 

88 	D. Kr. Mitra do 

89. 	B.Kr, Mandal (SC) do 

90 	KP. Ruy (SC) do 

91 	P.Ch. Das do 

92 	B.N. Chowdhary do 

93 	Md. S. Rahrnan do 

94 	S.Slng Marak do 

95 	C. Chakrahorty do 

96 	Oh. Sarkar(SC) do 

97 	C. Brahrn 	(ST) . dc 

98 	A. Ka1a 	 . dc 

99 	M. Brarsma ("J) dc 

100 	P. Ra' 	(Si) dc 

101 	R. Brahma (ST) dc 

102 	K.R. Narjarj (SI) dc 

71 

4 	5 	0 	7 	3 	9 	 10 
i0.12.P9 

NBQ 0101.61 	16.0161 	17.09.99 Coiifd. 03-06-14 
13 12.99 

N6Q 15.01.59 01.01.62 17.09.99 Confd. 03-06-14 
13.12.99 

NBQ 04.09.62 01 01.34 17.9.99 Contd. 03-06-14 
09.03.00 

NBQ 01.02.66 30.10.69 17.09.99 Confd. 03-06-14 
09.03.00 

N80 01.03.65 30.10.39 17.09.99 C.Dnfd. 03-06-14 
09. 03. 00 

NBQ 16.04.58 01.03.93 17.09.99 Cond. 03-06-14 
09.12,99 

NBQ 22.12.57 16.11.79 17.09.99 Conrd. 03-06-14 
27.12.99 

NBQ 16.06.59 16.07.86 17.09.99 Conl'd. 03-06-14 
11.04.20 

RPAN 01.01.50 01.07.73 07.02.02 Confd. 00-11-20 
07.02.02 

RPAN 01.01.51 	1,1071 17.09.99 Confd. 03-06-14 
23.02.01 

NBQ, 01.04.53 19.04.76 10.03,01 Conrd. 02-00-.21 
11.04.02 

NBQ 10.01.56 22.12.81 04.01.02 Confd. 00-11-20 
11.04.02 

NBQ 16.09.61 01.01.84 04.01.02 Confd. 00-11.-20 
11.04.02 

Ni3Q 21.03.53 13,02.35 .307.02 (:on?d. 00-.11-20 
11.04.02 

NBQ 01.10.61 06,06.92 04.01.02 Confd. 00-11-20 
11.04.02 

NBQ 15.10.64 27.10.92 04.01.02 Confd. 00-11-20 
11.04.02 

NBa, 01.12.65 27.12,92 0401,02 Cond. 00-.-11--20 
11.04.02 

NBQ 18.02.68 27.10.92 27.07.02 Confd. 00-11-20 
11.04.02 

NBQ' 06.10.6 	2?ip.92 17.07.02 Conrd. 00-11-20 
11.04.02 

NBa': 18.02.62 27.10.92' 04.01.02 Confd. 00-11-20 
11.04.02 

RPAN 31.10.60 16.12.79 01.01.02 Confd. 00-11-20 
11.04.02 

NQ 01.07.60 27.08.78 04.01.02 Confd. 00-11-20 
11.04.02 

NBQ 06.11.64 10.01.85 16.10.02 Confd. 00-11-20 
'11.04.02 

.,F!AN 01.03.63 21.10.85 01.01.02 Confd. 00-11-20 
11,04.02 

NBQ 04.12.0f3 23.10.85 27.11.02 Corid. 00-11-20 
11.04.02 

NBQ 08.01.66 24.10.85 17.10.02 Ccnfd. 00-11-20 
Cantd.To page - S 

/ 



1' Contd. From pqa - 4 
1 	 2 

103 	B. Bora (SI) do 

101 ,, R.Ch. Dasgupta do 

i0'l 	P Roy do 

106 ,, K. Al do 

107 	S. }-'quo do 

108 ,, S. IIam do 

109 	RI. Rao(SC) do 

110,. H. Sngh do 

111 	,, D. D.itta do 

112 	PKr.Bhatta Ral do 

• 	113 ,,P.Ch. Neog (Sf) do 

114 	G.Hazarll(a (060) do 

/ 115 	M.Kr. Sha (ST) do 

/ 
116 	U. 	1a• do 

117 ,, D.Kr.Gupta(060) do 

118 ,, R. Islam SalkIa do 

119 ,, A.Das(OBC) do 

120 ,, A. 8cra (OBC) do 

121 ,. S.Ch. Nath (OSC) do 

122 ,, P '. Cheta do 

123  do 

124 	P. K'. Curt:... (flBJ d 

125 ,. - 	 (OBC) do 

126 	N. N&Ds (SC) do 

127 	. 	, 	r.. do 

128 ,, R. S.a do 

<1 

4 	5 	6 	7 	8 	9 	 10 
1..C4.02 

RFtN 0101.59 20.08.73 01.01.02 Confd. 00-11-20 
11.04.02 

RFAN 01.04,60 08.09.79 01.01.02 C011fd. 00-11-20 
11.04.02 

N B Q 23 03.63 22.03.84 03.01.02 Corild. 00-11-20 
1.04.02 

NBQ 21 07.57 03.07.80 04.01.02 Confti. 00-11-20 
1 04.02 

NB0 	0101.57 09.04.01 04.01.02 Confd. 00-11--20 
11.04.02 

NBQ 01 09.62 31.03.84 06.01.02 Contd. 00-11-20 
11.64.02 

NrIO 	170477 20.12.90 04.01.02 Conrd. 00--11--20 
11.04.02 

RPAN '24.10.60 28.01,82 06.03.02 Cond. 00-11--20 
30.12.02 

RPAN 01.03.60 08.09.79 14.01.03 Conid. 00-03-0.1 
30.12.02 

N80 21.03.77 18.03.99 12.01.03 Confd. 00-03-01 
30.12.02 

N6Q 01.03.68 06.04.99 12.01.03 Cond. 00-03-01 
30.12.02 

RPAN 24.02.71 13.07.99 14.01.03 Cortd. 00-03-01 
20.12.02 

NBQ 30.06.77 06.04.99 12.01.03 Confd. 00-03-01 • 
30.12.02 

NBQ 01.10.70 160.03.99 12.0i.Q., Conru. 00-03-01 
30.12.02 

NBQ 12.07.68 18.03.99 12.01.03 Conl'd. 00-03-01 
30.12.02 

RPAN 05.02.73 31.03.99 14.01.03 Confd. 00-03-01 
30.12.02 

RPAN 25.05.71 31.03.99 14.01.03 Confd. 00-03-01 
30.12.02 

RPAN 21.01.69 07.04.99 14.01.03 Contd. 00-03--01 
.4' 	30.12.02 

RPAN 01.02.66' 107,99 14.01.03 Conid. 00-03-01 
30.12.02 

RPAN' 01.02.73 02.04.99' 14.01.03 Confd. 00-03-01 
30.12.02 

RPAN 0109.71 08.0.4,99 14.0.1.03 ConId. 00-03-01 
30.12.02 

NBQ 01.03.70 06.04.99 .12.01.03 Confd. 00-03--01 
30.12.02 

N3Q 03,12.72 02.04.99 12.01.03 Confd, 00-03-01 
30.12.32 

NQ 36.06.69 07.04.99 14.01.03 Conrd. 00-03-01 
30. 12. 02 

NDQ 18.612 13.07.99 15.02.03 Contd. 00-03-01 
30 12.02 

NBfl 21.28 13.07.99 14.01.03 Confd. 00-03-01 
Contd. To page - 6 
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031202 

125 	H. Thakulia (SC) (10 NBQ 01.03.65 13.37.59 15.02.03 Conid. 00-33-01 

i:o 	, S. Sonowal (ST) do NBC) 23.1274 02 34.53 1.01.03 	Conk!. 00-03--01 
2C. 1 202 

131 	R. AU do NBC) 27.11.72 18.05.99 12.01.03 Conk!. 00-03-01 
2.0.12.02 

132 	K. Chett 	(3C) do N3Q 01.01 67 20.05.0 12.01.03 	Confd. 00-03--01 
20. 	.02 

133 	B. Chowdhuy do NBC) 02.01 73 	.13 2.......... ./.03 	k3orild.  
20.12.02 

134 	R. Roy (ST) do NBQ 18.05.71 02.04.93 12.01.03 	C.nfd, 00-03-01 
/ 30.12.02 

135 	P. Sharma do. NBQ 01.03.73 07.04.99 14.01.03 Confd. 00-03--01 
30.12.02 

136 	T.Ch. Borhoi (OBC). do NBQ 26.01.69 07.04.99 12.01.03 Confd. 00-03-01 
30.12.02 

137 	P. Bora (ST) 	. do NBQ 28.07.71 07.04.99 16.01.03 Confd. 00-03-01 
30.12.02 

138 	B. Pd.'Rava(ST) do NE3Q 29.11.68 18.03.99 12.01.03 Confd. 00--03--01 
/ 3.12.02 

139 ,, P. KaUta do NBQ 01 01.71 18.03.99 12.01.03 Contd. 00-03-01 
30.12.02 

140 	S. Doka do NSQ 01.01.69 18,05.99 12.01.03 Confd. 00-03.--01 
30.12.02 

141 	F. Rahman / do NBQ 01.03.70 18.05.99 12.01.03 Conk!. 00-03--0 
30.12.02 

142 	B. E3asumat:ary(ST) do NBC' 0 1 -02.9' 21.03.90 12,C.03 Confd. 00-03-01 
30.12.02 

143 	G. Gogoi(OBC) do NBQ 27.0830 18.05.99 12.01.03 Confd. 00-03-01 
30.12.02 

144 ., N. Sharma . 	do RPAN 17.01.73 07.04.99 14.01.03 Conk!, 00-03-01 
30.12.02 

145 	P. Chakraboity . co RPAN 14,05,0 18.03.99 14.01.03 Conk!. 00-03-01 
I , 30.12.02 

146 	B. Holal do NBC' 1004.74 18.03.99 12.01.03 Conld. 00-03-01 
" 30.12.02 

1"7' 	P. Gogo!(OBC) do NBQ 15.04.73' 0.04,99 21.01.03 Conk!. 00-03-01 
30. 12.02 

M. t3rrn2r1 do RPAN 01.08.69 18.03.99 29.03.03 Confd. 00-03-01 
30.12.02 

D IS (SC) do NBC' 12.05.75 13.03.99 12.01.03 Conk!. 00-03-01 
30.12.02 

iO 	A Kr, MsorQ (ST) . do RPAN 01.06.70 02.04.99 14.01.03 Contd. 00-03-01 
30.12.02 

(Of3( do RPAN 23.05.68 06.03.99 14.01.03 Conk!. 00-03-01 
'.31202 

1' Kaciy (ST). do NBC' 01.01.68 18.05.99 251)1 . 03 	cnfd. 00-03-01 

30.12.02 

l'3 	M. Das (SC) do NBC' 01,08.71 07.04.99 29.03.03 Conk!. 00--03--01 
30. 12.02 

154 	M. Rava (ST) do NBC) ' 2802,73 18,05.99 29.04.03 Conk!. 00-03-01 
, Contd. To page - 7 
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155 	i. Salki2 (0130) do NB0 02.02.71 33.03.Y9 12 Ci 03 Cond, 00--03.--01 
321202 

156 	M. BOra (080) do NBQ 14.12.67 18.05.99 12.01.03 Confd, 00-03-01 
301202 

157 	1 Chefla (08C) do. NBQ 30.11.73 36.04.99 11.01.03 Confd. 00--03--01 
30.12.02 

15 	., A 	Islam do RPAN 01.11.73 1805.99 ilL 01.03 Confd. 00-03-01 
301202 

159 ., A.Kr. Jha do NBQ 31.07.68 20399 12 Dl 03 ConFd. 00-03-01 

3C. 12 02 

160 	M.F. Saikia dc RPAN 27.03.74 02,04.99 14 01.03 Confd. 00-03-01 
30.12.02 

161 	S. Das (SC) do NOQ 01.03.72 17.0599 12.01 03 Confd. 00--03-01 
30.12.02 

162 , K. Hsndque (OBC) do NBQ 0301.69 06.04.99 12.01.03 Confd. 00-03-01 

30.12.02 

163 	J. Khan do NBQ 03.02.68 18.03.99 12.01.03 Contd. 00-03-01 
. 30.12.02 

16.4 	8. G000l do NE3Q 01.01.68 18.05.99 25.01.03 Contd. 00-03-01 
30.12.02 

A. Chakraborty o' NBQ 01.01.67 08.05.89 12.01.03 Confd. 00-03-01 
30.12.02 

186' 	R. Born (ST) do NBQ 28.02.73 07.04.99 12.01.03 Confd. 00-03-01 
30.12.02 

167 	L. Das (SC) do NBQ 01.01.68 06.04.99 12.01.03 Confd. 00-03-01 

30.12.02 

168 	P. K11ta (08) 	' do 01.0.70 18..99 12.01.03 Confd 00-03-01 
30.12.02 

-' 169 	8 Pd 8ora (ST) , do NBQ 30.01.64 18.05.99 12.01.03 Conld. 00-03-01 

30.12.02 

170,, P. GGhaki(OBC) do NBQ. 31.12.68 07.04.99 17.02.03 Confd. 00-03-01 

30.12.02 

171 ,, P. Kr. Bore (OBC) dø RPAN 3L12.72 25.03.99 14.01.03 Confd. 00-03-01 

30.12.02 

172 	' 	!sumatr/ (ST, do NBQ 31.0 1.68 18.03.99 15.02.03 Confd. 00-03-01 
.12.02 

do NBQ 01.C'j.6T 1.03.99 '.0403 Cond. 00-03-01 

174 	ETh 	 . do NBQ 01.09.67 18.03.99 ' 	15.02.03 Contd. 00-03-0 
30.12.02 

' 	175 	. T3. R'rto 	... .' do N30 23.12.71 24.03.99 15 02.03 Confd. 00-03-01 

30.12.02 

176 	Mi. 	 ' ft RPAN 01.03.69 18.0199 19.02.03 Confd. 00-03-01 

30.12.02 

177 	 " 	Da ' NBQ 12.03.74 18.03.99 22,04.03 onfd. 00-03-01 
30.12.02 

17" 	. do RPA 01.01,70 18.03.99 27.04.03 Confd. 00-03-01 
30.12.02 

q 	j 	 - N3Q 01,0369 15.03.99 2204.03 Conid, 00-03-01 
30.04.03 - 

ft c RPAN 26.0 4.71 31.03.99 27.04.03 0- Confd. 003-01 
- Contd. To page - 8 
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do 	F'13 	0 	03.73 	200559 250 	03 Confd. 00-03-01 
181 	M. Bor 301203 

182 	H. Chowcmur'/ 	do 	RPA 	01.0475 	31 0309 27 04 03 Confd. 00-03-01 

301202 

183 	P. Kr. Medhi (0E3(,- ) 	do 	RPA 	11.09.64 	00.03 09 27.04 03 Confd. 00-03-01 

30.1202 

do 	NEQ 	01.0373 	3i.03.99 22.0403 Confd. 00-03-01 
1a4 ,, D. t3arran 30.12.02 

185 	P. Basumatry (ST) 	do 	NBQ 	01.01.67 	31.03.99 22.04.03 Confd. 00-03--01 

20.12.02 

66 	Sanjay Das 	 do 	NBQ 	01.11.72 	25.03.99 22.04.03 Confd. 00-03-01 
,, 30,12.02 

187 	M K. Das 	 do 	RPAN 	12.01.56 	11.11.82 24.02.03 Confd. 00-03-01 

30. 12.02 

188 	A.Ch. Phukan 	do 	RPAN 03.10.64 	22.06.84 19.02.03 Confd. O003-01 

30,12.02 

do 	' RPAN 	30.12.57 	15.02.80 29.OL .03 Confd. D0-03-01 
189 	B. Sahu 	. 30.1.02 - 

190 	P.KrDaS(SC) 	do 	NBQ 	01.10.65 	18.03.99 
? 

12.01.03 ConFd. 00-03-01  

For Dlvi. Rly. Mrnacler(P) 

N F.Rly. "angIya. 

or 

Dated 21-38-03. 
NO. E125L ,ISe n cY/MechIROl 

Copy IorwaFd3d (o inormatiOfl & necessary action to:- 

DM E/RNY,NEQ, APAN. 	2. 	ADMEID/RPAN, 3,SEJLOCONBQ 	
PAN, 4. starr corcerned. 

7.DM.Secy/AlSCTREA/APDJ  
0'. Ccivenoc/NFFMUIRNY, 	6. DM.SeCy./NFREU/RN1'' 

. D 	,Sec/JNFROBCNAPDJ. 

(should bo s offlce 
NB: 	y representation in respect of the above sniority1 

from the date of publid4tlOfl 	.this list, after whlch no repre ;entation 
tiI 	I (one) month 

viii be entertained and It will he treated as'final. 

For Clvi 	Rly. MnageIP) 

N.F.RIY, Rangija. 

- — 

'¼ 

., 	... 



c- 
(. 

c•. 	 , 	

,sc- 	" 

J011F1CAT1ON 
	

Office of the 
NO.FJ210/RNfPa3s Dill 
	

DivL Rly.Managcr(P) 
NFRIy; Rangiya. 

Dated 19-09-2003. 

It 13 decided to hold a Selection for the post Passanger Driver in scale 
Rs)QJQrJiljjng-up 62 vacancics. The selection will be held [i1iui a short 
notice.As such the staff enlisted in ANNEXURE —1 should be informed to keep themselves 
in readiness to appcar in the said tcst. The selection will consist of written test only and no 
Viva-voce will be hcld. 

Syllabus of the selection is at ANNEXURE-IL 

I The sclecton wilrbe held as per 3x formula and in order of seniority of Sr.Goods Driver in 

scaleR&S5(X000/-andGoodsDtiverinscalcRs. 5000-80001-. 

• , iii1i) \Break-up ot'acancy:- UR51, 5C07, STh04. 

The staff concerned, enlisted in the ANNEXURE-I, who are un-willing to appcar inth 
selection ts should submit their un-willingness in written to this office 7 (sewn) days. 

For DivLRly. Managcr(P) 
DA: Two (Anncx-I& II) 	 N.F.Rly; Rangiya.. 

Copi forwarded for information and necessary action to :- 

-1. DME /RNY. Please arrange Pre-proxnotional training for SC & ST candidates and 
advice their office. 62 senior most employees as per the communal break-

- up may be sent for promotional course. 
2. D2ML'NBQ.3.ADMEIRPAN.4. ADMEID/RPAN. 
5, SSEILocoINBQ, RPAN.They are adviced to infprin the staff concerned regarding th 

test and if any body submits his un-willingness in written 
should be sent this office in a bunch. 

xi 	 For Divl.Rly. Manager(P) 
N .L  .PJy; Rangiya 

11 
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209/2O 
RB/Estt. No.... 

GOVERN1ENT OF pWLkA311ARAT SARI<AR : 
MINiSTRY OF RAIL AY AlL MANTRALAYA 

(RAL AY CARD) 

N0:E(NG)J12003/PM1/5 . 
	 ) 	

New Delhi, Dt: 04/:L2/2003  

The General Managers (P). 	. 	 '. 
All 1ndi Railways and PUs, 	 '. 

per standard list) 	. 	 . 	. 	. 

Sub: Timely tilling up of non gazetted promotional posts- maintenance of 
Calendar for selections/suitability/trade tests. 

• 	 .: 	 S 	

S 	 - 

,. 	 . 	 in tC;IiiiS of instructions contained in this Ministry's letter No:E(NG)I-87/PM1/4 
dt: , 1S7 and letter No:E(NG)I-87/PM1II4 dt: 227.J988 zonal . railways are 
required to draw up a calendar for conducting selections for various grades to help them 
plan various activities connecte4 with selections and to ensure bettei" compliance Ct 

Board's orders regarding holding of selections at regular intervals. These instructions. 
were reiterated vide this Ministry's letter No:E(NG)1/96/CR/8 dt:9.0 1.1997. 

• 	 In para 9.7 of Chief Comirissioner of Rilway Safety's Note on final report of 
:- 

s 

	

	
CRSfSouth Central Circle on the Rear end collision between 7064 Up Express and Pa'li 
BOx N goods train at Gbatnandur station of Secundera!ad Division of South. Central 

• . 

	

	°.• Railway on 03.01.2003 it has been recommended, that Railways may be asked to mainLam 
atime table for filling up of the vacancies in the posts of Pointsmafl, Cabir'a 
Liverrnán,Yard Porter etc., and also to adhere to it so that safety category posts are 
U.pintilTie. 

 

* 	3. 	The Board accordingly reiterate that the etant instructions regarding drawing 
of a calendar, for' holding selectioni/suitability/trade tçsts should be followed scrupulou!iy 

and strictly 'adh -ed to so thai the vicancies in the promotional grades are timely filled ' q 

ui regular mannçr. In.case of vacancies to be filled by direct.recruitment through RRis, 
the instructions contained in the Board's letter No.E(NG)b.2003/RR . 5/3 daitvd  

23-09-2003 are reiterated for compliance. 

Iease acknowledge receipt.. 	
0 

S 	 I 	 . 
(Mamtn Kndwn) 

S 	

. 	Dy. Director, :Estt. () 
Railway Bd 
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I- 	 .- 	Sub: Procedure for holding solectns for promotion to posts - 	• 
• 	i 	S 	classified as 'Selection'. 	- 	S 	• 	 - 

ir terms of extant procedure, se!ec.lion pols are fifled by a positive act of selection 
consisting of a written test and/or viva voce; viva voce bein9 a must in every cse• 	• 

	

• 	1.1 - in cases 4ierè written test held s prtof te selection for promotion to the highest 

V 	 - de seiection post in a category, the same incdes objective type questions for about 50% 
(in the range of 45% to 55%) z0f. the total mr1 fc,r the written tet. The objective type 
questions limited to about 25%( in the range of 20% to 30%) of the total marks for the written 
examination, if any, held as part of the selection fr çornotion to selection posts in the lower 
grades have also been introduced vide ACS No.10 iucd under this Ministry's letter oIeverF 
number dated 8.3.2002 with the stipulation that in order to offset the impact of random 
ansiing, there will be negative markn9 for wro'i ans'rs to objective type questions. 

2. 	The staff side in the bra of Dep3rtrnier 	Council under the, JCM Scheme and the 
PNM hveernanded that  

	

• 	 ,"\ 	i) 1 order to reduce subjectity.to the maximum extent possible in the departiuiental • 
eecbons, viva voce shoud be eIimiid on the analogy of viva voce having been  

	

"- 0 	 1 natedtn tw- ccrii tcients Inc n in makrt thrc..h Railway Recuitmert 

conept of 1eatie niring Po ild t'e done awaj with 
- 	- 	 S 	 - 

	

/ 	
L 	

qrJaM t dl &Li nt wi tc tafd, iinky of Ra ays have considered the 
S 	 tid 	 s uder: 	• 

i) There wiU L rio viv voce ith diar1mentaiselectioiu3 except ir 	.ase of 
selecon if any, for xomobon to thc 2ots in the caccjres of law A,sistan, 
Physiothcapists, TeL phone Operatas and Teachers. For these categorieS viva 

• 	v&e is in vogue in the recruitment through Railway Recruitment Doards (RRs); 
S 	• 	 S  114 

S 	 - 

J. 

S. 



- 

ii) While the objective type questions in the written test hel&as part of selection for 
promotion to all selection posts will be retained, the concept of negative marking 
for wrong answers to the objective type questions as introduced vide ACS No.130 

• 	

0 	 ibid stands withdrawn. 

3.1 	As a corollary.to  elimination of viva voce in the departmental qelections, the foDowing 
decisions have also been taken:- 

I) Written test wiT invariably form part of all selections held for promotion to posts 
classified as selection' including the posts for which presently only viva voce forms• 

• part of the selection. 

ii) 15 marks hitherto albtteØto viva voce in the selection, which consisted of both 
• 	 written test and viva0 voce test, will now be added to written test. Accordingly, th 
I  total marks allottd to written test for assessirig professional ability of thE 

candidates shall be 50(both in cases wtere presently written and viva voce or only 
viva voce form part of these$ecthn) except in the case of selection to posts in the 

• .• 

	

	categories of Teachers, Law Assistants, Physiotherapists and Telephone 
Operators for which the existing distribution of marks, namely, 35 for written test 

0 	
and 15 for viva voce will continue to be in force. 

• 4. 	It has a}o been decided that the procedure as revised above will be applicable to 
• selections notified on or after the date of issue of this letter. 

4.1. 	All the remaining procedUre prescribed for holding selections ioctuding constitution of 

0 	
Selection Boards will remain unaltered. 	 . 	

0 

5. 	Accorthrgly, the Indian Railway Establishment Manual, Volume I, 1989, is amended as 
perACS No. IO enclosed. 	

0 	
0 . 	

0 	 • 

Please acknowledge receipt. . 	

0 	 . 

0 	 • 	 • 

• 0 	 • 	 . 	 . 	 • , 	 •.•. 

• 	
0 • 	

0 	 0 	 •• 	0 	 (J.S. GUSAIN) 
O 	. EAct: ACS N0.15 Q. 	. 	• 	 . . 	• Joint Director, Establishment (N) 

V 	

0 	 • 	 . 

0 	 Railway Board 

0 	 • 	
0 

,•# 	
•.• 	 p 	

0 	 -. 
a 	 P. 



4D!ARA1LWAY ESTAE3LL: 	MANUAL 
VOLJ (i9 8 ,21 Et,;) 

-. 	(A,))  

®r 

Advance Corroctin 	No.160 

Chapter II, Soction'B.- Rules coverning th promotion of Group 'C' staff. 

In the existing para 215: 

i) 	For the existing sub-para (a) substitute- the following:- 

¶Setection post shall be filled by a positive act of selection made by Selection 
Boards, from amongst the staff eligite for selection. The positive act of 
selection shall consist of only written test to assess the professional ability of 
the'candjdates for which reasonable advance notice should besent, except in 
the case of selection for promotion to posts in the categories of Teachers, Law 
Assistants, Physiotherapists and Telephone Operators, where the positive act 
of selection shall consist of both written test and viva-voce test. Thètaff in the 
immediate lower grade with a minimum of two years service in that grade only 
will be eligible for pomotion, unless a longer length of service in the lower 
grade has been stipulated as a condition of eligibility for promotion in a 

• particular categor The service for this purpOse includes service, if any, 
rendered on ad hoc basis followed by regular service without' break. The 
condition of two years service should 'stand fulfilled at the time of actual 
promotion and Oot necessarily at the stage ofconsideratio. If by virtue of the 
above rule, a junior is eligible fOpromoon, his senior also will be' eligible for • 	 . 	such. promotion, even though he might not have put in a total service of two 
years, or more, (if Stipulated in particular category in the lower grade)" 

In sub paras (C) and (d) the words and figures "para 216" should be corrected 
to read as "para 219., 

Delete sub-para (ee) as separated from the original sub-para (e) vide ACS 
No.82 issued under the -Ministr/s fetter No.E(NG)1-99JpM1I15 dated 
26.7.1999: 

IL 	In the existing pam 219: 	• 

I) 	In the existing sub-para (b) as modified vide ACS No.40 issued under the 
Minisb'y's letter No.E(NG)1-95/pM1/14 dated 3.3.1998, delete the words "if 
such a test is" appearing in the - first sentence at the sub-para: 

For the existing sub-para (c) as modified vide ACS No.130 issued under the 
Ministry's-  letter No.E(NG)t-2000/p41/41 dated 8.3.2002, substitute the 
fotiowing; 

cont'd ... 2/-. 
qV 

Lill 

VY, cr 



•__;- 'S. 

a 

/ 

' V 

-2- 

'(C) (I): In the written test held as part of the selectionjor promotion to the 
• 	highest grade selection post in a category, objective type questions should be 

Vset for about 50% (fl the range of 45% to 55%) of the total marks for the • 	
written test In the written tcst held as part çf the selection for promotion to 

• 	oth.r lor grade.selection posts, objective type questions should be set to the 
extent of about 25% (in The range of 20% to 30%) at the total marks for the 
written test. 	

V 	

V 	 V 

V 
(ii) 	The• provisions at (I) above will be applicable to selections in all 
departments except Accounts Department'. 	

V 	
V 

 

For the exIsting Note (iii) below sub-para (g) as modified vide ACS No.66 
issued 

V under the Ministry's letter No.E(NG)I-981pM1I1 I dated 16.11.1998, 
V 	

V 	
substitute the following:- 	

V 	

V 	

V 

V 

V 

 VCandidats must obtain a minimum of 60% marks in prdfessional ality and 
V 	

' 60% marks of the aggregate for being placed on the panel. In a few cases 
V V where both written and oral tests are held forVadj•udgjflg the professional ability, 

the written test should not be of. less thaft 35 marks and the candidates must 
secure 60% marks in written test for the purpose of being called in viva-voce 	V 

test. Provided that 6u% of the total of the marks prescribed 
V for writte:i 

V 

V  examination and for senonty Will also be the basis for calling candidates for 
viva-voce test instead of 60% of the marks for the written examination only; 
marks for seniority being awarded on notional basis. However, it should be 
specifically made clear to them that they are being called for interview based 
on the marks for seniority atiarded on notional basis and that empanelment Will 
be subject to their securing 60% marks in the professional ability (written test 	V 

V 

and viva voce test) and 600/a in the aggregate.' 

iv) 	
For th9 existing entries against Item (1) of the table at the end of clause (0 of sub-para (j ) as modified vide ACS No.66 issued under the Ministry's letter 

V 

No.E(NG)/I..98/pM1fl1 dated 16.11.1998, substitute the following under the 
columns 'Factors/Headings, Maximum Marks V  and Qualifying M2rks V 	
respectively': 	 V 	

V VV 
	

V 

(1) 	Professional ability 	50 	30 

v) 	For the existing sub-c(ause (iO of sub-para (J ), substitute the following: 

In a few cases where both written test and viva-voce test are held to assess 
the professional ability of the candidates, all those who secure not less than 
60% marks in the written test should be called for viva-voce test.' 

(Auiity MInistry of Railways' letter No. E(NG)1-2000IpM1141 
dt ....,Q2.08.03) 	

V 	
V 

S 

• 	 •VV• 
V 	 I. 

I 
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I 
Oiik of Llic 

Di1. R1y.NIp) 
N.F.Rililway Ringiy 

l)utJ, 21 .Q4.2oc4 

:uj UfJj lun for prumu6 ua  LO the posL Ofcer dver i ce R. - 500-9000/ the 1O11OWj 53 (Fjf thr) Go 	Drjv in R. 5000- 	0/ have hen emflej! 	thr prnmoon 	the po 	of 
Pa 	flver in sde S5OO.9. 

d thr flne 	cn p!ed as 
undc aad thcir placo of poLiii will be issuc4 

SL.N. 	Nm & Degnan  

• 	Goods/NB 
BUOy D.y 	

hR 

Nyananj Pau,Drj( 	
hR 

) 4. 	H.KRaJbhapj Dr1vø 	
(JR 

GOOJNBQ 
Ounjnj O, OtI 

ci 	 (JR 

tv Gin, O3f 
G 	 UR 

	

e 	
j

flV 

 

Mudhuuudh—uwn PuJ, 
DrIverGooju 

Prbhat Kr, Chakborty 
Dtivot OOOs/NBQ 	UR 

Sabhu D9bnth, Ori'rnr 
GoodJN 

- 	Sp Kt. Guha. D(t?e(  
GoodJNea 	 UR  

11 
 

TIWOfa NaUi Kat1 	LJR 

000d5/RpAN UR 

Jay Ram D, Dcrei 

14 	Suicn BflL, DfP(( 	
Sc GOOdVRPAN  ' 	

B0flJti4Or 15 	
GOQIRPAN-- 

Btrnj Kr. Sh2ffr%2, DriverUR 
Goo&,JN 

04ytr 17 	
coocl&/RPAN 	 ST 

COLId. 4 

çç3 Y 	
/ 

* 

efr 



CoLaLpa€C3 



42 PItjbh Cii. KAJ14, 

43 

GaodL/NBQ  

44 dyO/ 	L..ryD!r?ec 
GoodJtBQ 

Nvjyo 	Shacrrç 
GC.ojR PAN 

• 	 - (Ofl 	Ha1c, Drty( 
• 	 CoodjN3r 

47 A.KM 	Drr 
OOOdIRPAN 

GOO/RP.&J 
40,  Mukul R.ava, 

, Driv,i- 
GOOdIRPAN 

Amrn4 Is.am,, Dnvo, 
GOOdURPAN 

Shubrta Ds,, 	rr,c 
000dQNBQ 

JmIudthn Kha,, 
DrFy r 000daJN BQ 

Prnta Ks. BOfiDrfrur 
GOO)RPAN' 

UR 

UR 

ST 

UR 

UR 

GT 

(JR 

ST 

UR 

Sc 

UR 

(JR 

t11 	r 

15 

I... 

NO.E/21(YR.Wau,  

Copy to = 	
L Sr. DiE & DMPd  
2. LBQpy 

_3, ADMLPAN 
4, bpoiy, 
. SSJLcfQ & RPAN. 
6. 05 Sr. DME,Jy (M Oc.) 

- 

- 1; 

DaL 21.04.2004, 

2< 
Dvjaiüa&j Pc 	Of 

N.F. Riwy Rgiy 

N.P.BJy. R&y4 
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Ann exure-6 

To 

DBMP 	NP aly. 

Through proper channel. 

Sub :- Prayer for cancellation the.se1CtiOfl of Passenger 

Driver in Scale of Rs. 5500/- 9000/-. 

Respected Sir, 

With due respect I beg to state the 

following few lines, for your consideration please. 

It is observed that, the said selection, 

not coructing as per proper manner, that is- • 

Selection was not held in timely. 

50% objective type queston not given. 

Violating the 3X formula. 

In the above circumstances, I like to 

pray you, please cancell the above selection and protects the 

future prospects and sOcIal status. Thanking you S ir. 

Dated- 24.4-04 
	 Yours faithfully 

Sd/-

(V.Pantaya) 
Driver good s/Q. 

VQIX 

C 
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Offwe of the 
Divi. Rly.Manngep) 

RuIgi\a (JFF1c)pJ)ER 	
i)ated.lg .05.2004 On being fOund Suitable in the Se1tjø for the post of passenger driver in scale Rs. 55009000/ the 

fol1o, goods drir in scale Rs.55Ø 
90001 a hereby temora prily Pmotcd a 

	

at the stlon 	 nd posted as Passenger driver In Scale 
as mentioned against each, Subject to 

Pslng their 
pr 	

m ecrjd Passenger Driver Prootiojial course. Their prom(it ion will effect from the date 
Of holding higher reponsfbjJjt. after prescribed tni ng.  

SL 

( l 	 2640Y D ay 

	

Od.fNBQ 	 UR 
Go  

U R  

	

Goods/NE3Q 	 UR 

river 

io  

UR 

12 	KrIPeSRflN9DT 	

! 1 
13J 

SGfl Banta, Drer 	 j 	-do. 	 SSE/Lco/RpA r" 
- 

I B irnal Kr. Sharma Driver 	
-do- 	

SSEJL/NBQ 

A 

y- 	

. 
• 	• 	 - 	- 	- 	

• 	 i 	• 



J 	IiI-' i 	18 Pare 

19 
L—_Dr'erGoods/NBQ 

8inodananda  ChcwcJhary. 	I -do- SSE/Loco/NBQ 

20  
V 

Md.Saitur Rahman Driver 
VV V - 

-do- 
ii 

Goods/N UR 

L_.LL..9o,OdS1NBQ 

p. 	Sip &ngh Marak; Diiver -do- SEJLoco/NBQ 

2-1 Cha - 

GOOdS/NBQ UR 

V  I 2 
, 

Parmeswar Rava Driver 
- 	GOOdS/RpAN 

-do- SSE/LOJRpAN 

V  24 1 	P:KBhattaraj,  Dr 
1 	- 	GnMCftjBQ UR 

t- 

1 25 Gautam HazarikVa, Of V 

• 
GOOdS/RPAN 

iverH 

UR I do- 
j 

SS 	PAN 	ij 

26 
Goods/4BQt ST SSEILOCO/NBQ 	V 

V 

:. 	27 lJtpaI Deka, Drive, 
V 	 do Goodsn'4p, I SSE/LO/NBO 

28 Oeepak Kr. Gupta Driver 
Goods/NBQ I 

(JR 
H 

-do- 
V  SSE/LOCO/NBQ 

R.tslam Saikia, Driver -do- SS LVV9°O/RPAN R o/RPAN 
V  

I 
Apurb3 Das, Driver 

GOOdJRPAN 
-do- SSE/Lco/RPAN 

31 	3 Subhan  Ch. Nath, Driver 	I 
GOOdStRPAN (JR -do- SSEJL000JRPAN 

1 33 NnpeflBoruahvj. 
(JR -do- SSEILc'ffpAN 

34 RIrItUBO?DrTVer 
UR do- SSE'LOCU/NBQ 

barOwarThakuna Dnver do- SSE/LOco/N3Q 
V  

Sarbajit Sonowat Driver -do- SSEILoIRpANj 

-do. SSE/LCO/NBQ 

- 	
1 -do- 

LL
tB00T0 SSE/LQCOJRPAN 

41 
Driver Gctods/NBQ' 	j ST -do- SSEJLOCO/NBQ 

2 

3i :;54 	 I 
• 	 V 

- 	
•. 	Il$ 

VV•I 	
V 

V 	

• 	 V • : 

• p 
V 	

111 	- 
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3 

,' 	:-•_ 

• 	Paiesh Gh. Kahta, Driver 	
UR Goods/NBQ 

43 Faizurahman Driver 
cdsfNRCi UR -do- 

E/L,ccNB 

I SSEfLOCC!NBQ' 

44 	3 Bijoy Basumatary,Driver 
ST 

I 	-do- SSEILxxiNB 	I 
GoodsINBQ - 	- 

Navajyoti Sharma,Dnver 	, 
UR  

—4— 	 - -. 
-do- 

- 	* 	-  
SSJLC*O/F*'AN 

(nOdSIRPAN 

; Bilrendra Haioi. Driver 
HR —1----::----  SSE/Loco,'NBQ 

GOOdS/NQ 

I 47 AXMssong,Dñvr 	I 
ST -do- SSE/LoCOIR PANT 

GoothJRPAN 

43 Rtipyot SaikiaDnver 
JR 

I 	-do- SSE/LocoRP,i 
GO0S!RPAN 

4.,iuku3 Rava, , L)rivar 
GOOdS/RPAN 	I ST -do- SSE1'LaCO/RPAN 

Aminul Islam, , Driver 	I •do- SSELoc1R 5A 
GoodsIRPAN UR 

$ur 	Das,. Dr!ver -do- j SSE/LOCOJNBQ 
CoodsJNBQ SC1______________ 

JarnaIuddn Khan, , Driver 
UR j 	-do- 3 SSE/LoccNBQ 

Goods/NBQ 

Prawnta Kr. Borah. Driver -do- SSEFLOCO/RPAN 
GoodGM 

They may opt. fixaticrnal bencfit from the rext date of annual increment of 
triantive grade and if, so such oplion should submit within ULla mouth from the date 
of wnin the iigher responsibility and no option will he entertained alter 1 One 

has the approval of compe1.nt authority. 	L 

for DRM(P)IRNY. , 

•3 	(rbp 	r. it, 	 iu 	03.2004. 
v-  fln*n and eary ti.n to :- 

Y\1C z ADMt(PNY. 	 I  

. 	 I. 
; 	C0S;Pi!1UY 
r 

•• 	o 

• 	1 
s!" 

- 
for Divi Riy. ariager(P) 

- 	 N.FTUy. Raniya 

.3 

I ,\fl 
	

- I 



I N THE: CENT RL i.;DN I N I S1RT I YE TFk I }3UNAL.. 

GUWAHT I rT:NcH 

O.A.NO 141/04 

vs.-. 

Linion Of It'ci:i a & ors 

S 

IN THE MTi'ER OF 

Wr:i. tten 3tatement f ii ed by the 

respondents = 

1 	 That a c:oJy of the O= has been served on the 

respondents and the respc:nden ts have Qone throuch the copy 

of the OJ• filed by the appi. cant and have understood the 

c:ont•erts thereof 

2 That 	save 	and 	except 	the statements which 	are 

spec ific2.l ly 	adm:tt:ed h e r e inbelow 	other statements made 	in 

the 

	

0 A are c:atecorical Ly denied Further 	t h e statements 

wh :Lch 	are borne on records are also denied and the eppi i:ant 

:s 	put 	toL:he strictest proof 	therec:f 

3 	 That 	the answering respondents ben 	to 	raise t h e 

pPeliminery 	objection renarc:iiflc! malta.nablllty n of the OA 

The 	PA 	is barred by U 	t t ion end 	there 	is 	no 	c: euse of 

- 	 -. 



1 

.. 

action as such to acitate the matter. The OA is also bad for 

ncrr"v'-jo:inder of 	necessary part:i es 	weiver,  estoppal 	and 

acquiescence The 	anstier Inc respondents ben to state 	that 	in 

view 	of 	the sfor'esaid 	facts and circunstances prays 	before 

the 	Hon 'bla Tribunal 	that the OA may 	be 	dismissed with 

c:ost - 

4. 	 That w:i.t.:h recard to the statement: macic 	in 	:a"a 

I II, III and 4,1 of the O( the answerinc respondents donot 

adm I t any th I nc cont; rary to the re :. cv ant records of thy. 

cases 

0. 	That with recard to the statement made in pera 

4 2 	of the OA the answer :1 rig respond ents wh ii e deny irig the 

content ions made there in bec to state that t he continuation 

reo,arding syllabus of the selection is not correct Syllabus 

for the selec::tac:n :1.5 ceneral Irtellictencc and aptitude s  

know I edq e of t rain work i nc2 ru 1 es and s:i. gn a Is know 1 edge of 

running staff duties and rest; provisions apart from simple 

EnqI ish/Hindi for iiteracy.  

6. 	 That with regard to the statement macia in pars 4.3 

of the OA the answering respondents ban to state that 

the post in qt ion is a eel act :1. on post and same is 'fill ed 

up on the i:as is primarily of me nt (Rul e 215 (13) of ' iiIE.M 

Vol l  1989 edition), i on the basis of 'Suitability cum 

Sen :L or I ty " So sen I or I ty comes sf ter assess I nci eui tab 11 .1 ty 

of cand:idstee, Also for c:onductinq a selection c:andidetes 

are cal led on 3 x X formula i ,e for detcrmnat1On of zone 



rco 
C 

• 

/7_\%Q 

of 	consi ci erat ion . 	That 	is for cn e post 	three c and i. dates can 

compete 	and 	suitable one will 	be 	selected 	finally. 	it 	is 

therefore 	the 	S?:iec:teci candidate may be 	Jun loT 	mo.J.. 	among 

the 	three 	So sen :1. on 	ty is not 	the 	foremost 	cri t. er :i. a 	in 	a 

eel. ect ion 	and 	the 	basic: assumption 	in 	cond..u: t inc 	a select .i in 

is 	that anybody in the field ofeligibility 	(±e, 	within 	x 

X) 	can 	be 	selected 	as per merits 	So 	the 	selection 	of 

Passenger Driver 	has been conducted within the framework 	of 

1 Sui tabi ii ty cum Seniori ty' 	criteri a 	So 	applicant has 	not 

nec: civ ed 	the 	c:u a 1 :i fyi nq marks in written 	test 	and 	thus 	rios 

been 	emparu:ii ed 

7. 	 That with renard tc the statement made in pars 

4 	of the OA the answering respondents phile denying the 

content Lone, made there in b ep to state that only sen i or most 

candidates within the field of eligibility (zone of 

considerati.ofl) have been called for the selection No staff 

named San j ay Das has bee....all ed for the eel ec ti on and this 

name has not appeared in our not :i. fication N::/210/RN/Pase 

Dr/i dated 19.9.03 and corrigendum dated 20 11 ø? Only a 

name S.arrt: a Das has appeared in ser:i a no 176 appeared inA. 

the shove said notificstic)f1 and corrigendum respecti'eiY 

B 	
That with rcyp ard t the statement made in p are 5 

and 6 of the O( the answering respondents while denying the 

cont ent; ions macic therein beg to state that t he Rangia 

division has been bifurcated from APDJ division 

/4103 c:nly in the new d:ivisic3fl seiectic::'n for P/Driver has 

been initiated within 6 months of it 	formati0fl 

II •• •j 	 - 	 - 	 - --- - 	 -- 	 - 



C, 
	Ar 

-u 

9 1 	 That w i th req ard to the at atement made in pare 

47 of the DA, the answsrinq respondents whi is denying the 

content ions made therein ben to at: ate that as per advance 

correction slip no150 or IREM Vo?i (1989 cdi. t;icrn) in the 

WPittCF1 test held as part of the S€.ieCtlOfi for promotion to 

the highest qrsde ad ecticDn post in a category, bjct i ye 

type quest ion shoul ci he set for about 50% of the total marks 

for the wri. tt en td5t in the written test held as p art of 

the as :i ec t ion for promot :io ntc:r other lower q reds as 1 ect i or 

posts oh jecti vs type quest ions should be set to the extent 

of about 23Y. 	n the range of 20 to 0% ) of the total marks 

frjri;eritten teat The cateqorv Qf passenger dr:i. ver 	is 

not the highest prado in the driver cadre 	it is an 

int;errocliary cir'ac:1e 

10 	 That w i th regard to the stat ement made in pars 

4 B of the OA, the answering rcspondenta while denying the 

content ona made there in ben to state that as per ORM 

(P )RNY a not i first ion No E/210/RN/PaS5 Dr / 1 dated 19 09 03 

and corr:i oenciurn dated 20 1 1 03 c:rn I y I 86 candidates have be en 
............. . 

called for the seiec:tion not 190 as mentionc.d in the 

representation 

:11 	 That wi. t.h regard to the statement made in nare 

4.9 and 4.10 of the OA the anawe ring respondCflt5 wh :i is 

deny :1. nq the content. i. ons cried e there in re i t e rates and 

peaff i, rm the statement made abovd 

21 



12 	 That wi th recard to the st at: amen i made in pare 

4 11 of the COA, the enswer':inci respondents while denyi,nQ the 

contentions made therein bec to state that renerdin r verbal 

cor:l.at ion of the app ii c a n t ny a(in:Lstrat:i.cn is not 

correc:t Since there is no lapse in t h e examination, as 

narrated by the applicant in these peragranhe the result of 

the exam in at ion Ii as be an pub 1 J. shad a n d the same has be en 

implemented alisc-ir, the apj: J.icant at this stage by f ii inq the 

OA wants to take a undue ad v ant ac a which is not p armies i b 1 a 

under law.  

13 	 That with raard to the statement made in pare 13 

* 	
OT t h e OA 	the anewe ri nn respondents wh ii a ci any i ng the 

corit:entions 	macic there in rc:i terate and 	reaffirm 	the 

;tetement made above 

14 	 That w i t h regard to the statement macia in pare 

4 14 rf the O( 	the answer' :ing respondents wh i .1 e denying the 

contentions made therein bcc, to istate that the candidates 

who qual ified in said sei.cc:tion have secured the 

requ is i. te marks 

15 fh at: 	iz.fr:i th. 	regard to the statement made 	in p era 

4 	15 of the Oc; 	the 	answer J. ng resonderi te wh i 1 a ci any i ng a 

ront.entic:ns made 	therein since there 	is no 	lapse 	in the 

p rr 	e e d i rj 9 it c:rf 	t, 1  e 	ci action as stated by applicant and most 

of 	his claims are 	highi hypothetical 	and 	baec:t on 

assuiptions and henc:e 	his prayer 	is. 	liable 	to be d.smissad 

'4 
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r R i F I c A T x ci N 

:t shri 	b0 	x 1 Y..000 00 	 0 Or 0 	 SCLJ ahOLtt 

YC' 	Sorl Of rr rn 	 ron oor. 	 rr 	 0 

(3 f 	 0 400:r0000000000000 	 0 	 Zr00000 	 U ., It U U 0000U00000 U U 

presently 	kinçj as 

N0F. Rai lway 	do hereby verify and state that 	the 

statement made in naracraphs  

are true to my know I edq e anc: those made in p areq raph be :i, nq 
LL 

matters of records 1 are true to my information. den ved 

therefrom 	hich I believe to be true and the rest of my 

humble suhcnissions before this Hon thlr Tribunal It I am 

iuthorised and competent to sign this verification 	behalf 

of a 13. the Respondents 

And I sign this venific . iGn on this no 	 0th day 

00 	 2ø4o 

0 

14,/4n y,,'AN) 
Le3 Ofl er t 

ifg MTtc('t' 
Djvision*1 Personnel Offiet 

N. F. Rai1wy. Rangiy 


